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RAJYA SABHA 
Friday, nth May 1957 

The House met at eleven of the dock,  MR.  
CHAIRMAN in the Chair. 

PAPERS LAID ON THE TABLE 

NOTIFICATION      PUBLISHING      AMEND-
MENT IN THE    DISPLACED    PERSONS 

(COMPENSATION   AND   REHABILITATION)  
RULES, 1955 

THE MINISTER FOR REHABILITATION 
AND MINORITY AFFAIRS (SHRI MEHR 
CHAND KHANNA): Sir, I beg to lay on the 
Table, under subsection (3) of section 40 of 
the Displaced Persons (Compensation and 
Rehabilitation) Act, 1954 a copy of the 
Ministry of Rehabilitation Notification S.R.O. 
No. 1487/R. Amdt. XIV., dated the 26th 
April, 1957, publishing a further amendment 
in the Displaced Persons (Compensation and 
Rehabilitation) Rules, 1955. [Placed in 
Library.   See No.  S-40/57.] 

NOTIFICATION      PUBLISHING      AMEND-
MENTS IN THE DELHI MOTOR VEHICLES 

RULES, 1940 

THE MINISTER OF STATE IN THE 
MINISTRY OF TRANSPORT AND 
COMMUNICATIONS (SHRI RAJ BAHADUR) 
: Sir, I beg to lay on the Table, under sub-
section (3) of section 133 of the Motor 
Vehicles Act, 1939, a copy each of the 
following Notifications issued by the Delhi 
Administration: — 

(i) Notification No. F. 21(41)/ 56-
MT&CE, dated the 22nd February, 
1957, publishing certain 
amendments in the Delhi Motor 
Vehicles Rules, 1940. 

(ii) Notification No. F. 12(64)/ 54-
MT&CE, dated the 23rd February, 
1957, publishing an amendment in 
the Delhi Motor Vehicles Rules, 
1940. 

(hi) Notification No.    F.    12(72).' 51-
MT&CE,  dated     the  23rd 18 RSD—1. 

February, 1957, publishing an 
amendment in the Delhi Motor 
Vehicles Rules, 1940. 

(iv) Notification No. F. 12(154)/ 56-
MT&CE. dated the 11th March, 
1957, publishing an amendment in 
the Delhi Motor Vehicles Rules,  
1940. 

(v) Notification No. F.12(25)/52-MT & 
CE, dated the 4th April, 1957, 
publishing an amendment in the 
Delhi Motor Vehicles Rules,  1940. 

(vi) Notification No. F. 12(32)/57-MT & 
CE, dated the 4th April, 1957, 
publishing certain amendments in 
the Delhi Motor Vehicles Rules, 
1940. 

(vii) Notification No. F. 12(31)/53-
MT&CE, dated the 20th April, 
1957, publishing an amendment in 
the Delhi Motor Vehicles Rules, 
1940. [Placed in Library. 

See No.  S-44/57 for   (i)     to 
(vii).] 

ELECTION TO CENTRAL ADVISORY 
COMMITTEE     OF     NATIONAL 

CADET  CORPS 

MR. CHAIRMAN: Dr. H. N. Kunzru being 
the only candidate nominated for election to 
the Central Advisory Committee of the 
National Cadet Corps, he is declared duly 
elected to be a member of the said 
Committee. 

MOTION OF THANKS    ON PRESI-
DENT'S ADDRESS 

DR. P. J. THOMAS (Kerala): Mr. 
Chairman, Sir, the President has made a 
comprehensive review of the economic 
situation in the country and has laid emphasis 
on the strains on our internal and external 
economies caused by our resort to deficit 
financing. I do not wish to speak much about 
these points because these have been, or will 
be. covered by other speakers.    But    I  was     
particularly 
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[Dr. P. J. Thomas.] struck by one sentence 

of his Address. At page 2 he says: "The 
determination and fervour of our people their 
readiness to accept discipline, to respond to 
the call for efforts and their resolve not to be 
led into anti-social behaviour, such as by 
hoarding or wasteful spending, alone will 
help the country to pass successfully through 
the present Crucial period of our Second Five 
Year Plan." This, to my mind, is much more 
important than any other part in his Address. 
The Vice-President has also made some very 
pointed remarks about the demoralisation that 
has set in as shown by the last elections and 
also by the States Reorganisation squabbles in 
certain areas. The Prime Minister himself 
yesterday spoke about 'self-deception' among 
our people and said firmly that it should stop. 
All this is most important at this juncture 
because, if the Second Five Year Plan is to be 
carried out successfully, we need much 
greater discipline than we have been showing 
in the last few years. 

I am now speaking on moral issues. But I 
happen to be an economist who has been 
speaking the language of economics for 
nearly forty years. Why this change? It is 
because I find as a result of my experience in 
different parts of India all these years that the 
real impediment to economic progress in this 
country is not the lack of economic or even 
scientific knowledge, but the disinclination on 
the part of our people to do hard work, to be 
honest and to work in team spirit. Lack of 
these is the chief cause of our people still 
being steeped in poverty. If agricultural 
production or industrial production has not 
sufficiently increased, it is chiefly because of 
lack of hard work first and foremost, lack of 
sufficient honesty and lack of trust in each 
other. No planned progress is possible without 
these moral qualities. 

Let us take one example, the cooperative 
movement. I was brought up at a time when 
the cooperative movement     was     ushered    
in    and 

we were hoping much for the rapid growth of 
the co-operative movement. But, except in 
certain parts of Madras and Bombay, co-
operation has not succeeded to any 
appreciable extent. The causes of this have 
been very cart-fully and correctly brought out 
in the Report of the Rural Credit Survey 
carried out by the Reserve Bank of India. It 
describes how our social and moral 
weaknesses for instance, castei-sm, 
communalism. selfishness and dishonesty 
have been responsible for this failure and I do 
hope, Mr. Chairman, that Members cf 
Parliament will read this report very carefully. 
They will see in it the real causes of the slow 
growth of production in this country, of the 
too slow rise of living standard here. 

Now something like this can be said of our 
Community Projects and the National 
Extension Service Blocks. Of course, they 
have bsen a greater success, but even there the 
huge money spent and the number of officials 
appointed in that connection are not 
commensurate with the measure of success 
achieved. This has, I believe, been brought 
out by the Appraisal Committee of the Plan-
ning Commission, which recently reported. 

We are now engaged in carrying out 
planned development on a democratic basis. 
Many countries have carried out planned 
development on a democratic basis, but only 
countries with highly disciplined people have 
been able to carry it out properly. Take the 
case of Germany, for instance. I have seen 
Germany at her two very dark periods, in 
1922 and again in 1945, that is to say, at the 
close of the first and second World Wars 
respectively. In both these periods Germany 
was in dire distress, but on both the occasions 
her prosperity revived rapidly, chiefly due to 
their hard work. It was a country which on 
both the occasions had been completely 
ruined by the World Wars. What is she today? 
West Germany is now next only to America in 
point of per capita income.    They 
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have rebuilt Germany wonderfully 
well and Germany today is a far 
more prosperous country than before 
the last war. Recent statistics will 
bear this out. It was all due to 
hard work. There the people in 
general begin their day's work at 7 
in the morning. Even in Govern 
ment offices 7-30 is the usual time, 
whereas in a country like India 
where we have still a long way to go 
upward, we begin work in our Gov 
ernment offices much later; in some 
of the State capitals work begins at 
11 o'clock or 11-15. I remember 
the time when most of the farmers, 
in the village I was born, used to get 
up at 5 in the morning and go to 
their farms soon afterwards with 
their ploughs and cattle. Now-a-days 
they begin work much later in the 
day. Well, if things go on like this, 
how can you expect the necessary 
increase in our production targets, 
particularly if you ................... 

SHRI P. D. HIMATSINGKA (West 
Bengal): How many hours will you suggest 
here? 

DR. P. J. THOMAS: That is a different 
point. I am not here talking about hours of 
work. The point is that if we must have 
planning on this democratic basis, we will 
require highly disciplined people. Particular-
ly, if we want to carry out the Plan with 
deficit financing, we require this all the 
more. 

I find theTe is much worry about deficit 
financing. I am an economist who has 
always been advocating that, for a country 
like India, the conditions being what they 
are, deficit financing is largely applicable. In 
India we have large undeveloped resources 
and much idle manpower. These two 
conditions make deficit financing justifiable 
and make it work well, provided, of course, 
the people work hard and are honest both 
individually and in groups. The present 
economic conditions in the nothern parts of 
India may not be -quite suitable; in Delhi and 
Punjab, for example, the purchasing power 
of the people has considerably risen and 

there is less unemployment comparatively 
speaking, whereas in sourthern India in these 
respects the position is different and so 
deficit financing can be   more    safely   
resorted   to.    But even there, it should be    
resorted to only if people are prepared to 
work harder and produce more, more par-
ticularly food in large quantities. We had  
been   lulling  ourselves  with  the belief  that  
everything  was  all  right a:iJ our food 
production was increasing.   We  have      
some      very     good harvests because the 
monsoon conditions  had  been   good.    And     
so,   we were  thinking  that     everything  
was all right.   Now, we know that things 
have not been all    right.    There has not 
been adequate    increase in production.    
There should be more production per acre 
and per man.    This is  only  possible     if     
people     work harder.   Therefore,  the  real 
need  of the  hour   is   hard  work.    You    
must produce   the   ordinary      
consumption goods in large quantities and 
supply the requirements of the    people.    In 
the  alternative,  we have to     impose heavy  
taxation,  and  thus  take away the  surplus  
purchasing     power. This is  essential     for    
planning     on  the democratic basis.   But,  
if we fail to produce more food and other 
articles and also fail to tax heavily to absorb 
purchasing power, well, only by resort to 
totalitarian methods    is    planned 
development possible. 

Now, I do not want to take much time of 
the House. What I would like to say is that, 
while we are thinking of building up 
factories and dams, we are not thinking in 
terms of building up OUT manhood. We 
want a new manhood in the country, we 
must build up worthier generations of 
people, ready to work hard. Only such 
people can use the dams and factories 
successfully. They must work in a team 
spirit. They must learn to work in a co-
operative way This is the most important 
thing for us today. 

China has lately shown an example I in 
this matter. They are doing much I   of the 
work of their Five Year Plan 
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['Dr. P. J. Thomas.] through young men 
working in brigades and camping together 
all over the country. They are earning their 
living and are also learning a trade. Thereby 
in a few years, most of these young men will 
become very good agriculturists or industrial 
workers. In that way, we may organise our 
young people fresh from schools, 
particularly the unemployed young people; 
bring them together and make them work 
hard. We may thus build up a new 
generation of hard workers. I know that the 
Planning Commission, as also the Education 
Ministry are doing something in this regard. 
I find that much work is being done through 
schools. A few work and orientation camps 
have also been started in West Bengal and 
Kerala States. I know they have done much 
work, but we can hope for much out of them, 
because, to my mind, they are on the right 
lines. We have to expand this work and 
make it into a big movement. It is only thus 
that we can build up a new manhood, a new 
generation of better workers and more 
honest people, more capable of working, co-
operative organisations. 

Therefore, I wish to urge that along with 
our Five Year Plans we require a plan to 
build up our manhood. Our young men 
should be brought together in camps, in com-
panies or brigades and made to work. There 
is also the possibility of works contracts 
being given to such societies. I know that 
persons like Shri Vaihjunth Mehta were keen 
to proceed along these lines, and the 
Planning Minister too, but I do not think 
Government has been pushing along these 
lines. We do require such co-operative 
societies of young people to work together in 
brigades. I do not want to elaborate this point 
just now. I only want to place before the 
House, Mr. Chairman, that by merely push-
ing on with our Second Five Year Plan and 
by raising heavy taxation for this, we cannot 
achieve the required success. We have to put 
forth a special effort to build up a new man- 

hood here, a new womanhood too. These 
people will be able to work harder and raise 
the country to a much higher economic level. 
Only then can we think of an egalitarian 
society. Otherwise, this talk of an egalitarian 
society can only be a make-believe. I hope 
that this idea will be taken up because there is 
no point in people talking about an egalitarian 
society as I am doing. We do want the 
Planning Commission to go into this matter 
and make proper plans for this purpose. Our 
young men frosi schools must be made to 
work. They may not like work if they are 
merely working under a contractor, but if they 
are organise^ into societies of their own, they 
will do any kind of hand soiling work, and 
work very hard too. Some of the Bharat 
Sewak Samaj Camps have been very 
successful and they are doing very good 
work. If only we work along these lines, 
certainly we will be able to build a new 
manhood and make our Second Five Year 
Plan a success, as also the Third Five Year 
Plan. Then will be the time when we will be 
able to bring about a socialistic or egalitarian 
society. 

MR. CHAIRMAN: We have 26 speakers on 
the list here. Even if we give 10 minutes for 
each speaker, it will take about five to six 
hours. I hope speakers will limit themselves to 
15 minutes each. There will be no lunch hour. 
The reply will be made by the Government on 
Monday, not today. I am doing this merely to 
enable as many people as possible to 
participate in the debate. Mr. Samuel. I want 
to give a chance to the new Members. 

SHRI M. H. SAMUEL (Andhra Pradesh) : 
Mr. Chairman, I rise to make only two 
observations on the Motion of Thanks to the 
President. The first point is rather the 
welcome and perhaps correct emphasis in the 
Address on national affairs, instead of on 
international affairs. It is a measure of the 
anxiety of the Government in regard to 
internal affairs more than in regard to 
international affairs.   It is 
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also a measure of the Government's desire for 
co-operation from people of all shades of 
opinion to come forward and help accomplish 
the tasks facing the country. The General 
Budget presented by the Finance Minister the 
other day gives perhaps a little picturesquely, 
even if in a sombre manner, the difficulties 
that the facing our country. Everybody seems 
anxious about the food situation, but the Food 
Minister in his statement on Tuesday, did not 
give it as much importance or did not consider 
it as serious as some people have imagined. 
Even if it is not so serious, it is well for us to 
take into account the possible danger and take 
steps to avert a greater calamity that might 
befall us if we do not take . proper action in 
time. 

The Second Plan which we have embarked 
upon is of such a magnitude that no one can 
dare predict its success nor even face up to it 
with any sense of equanimity. The rare of the 
Plan, as Mr. Krishnamachari has said, is steel, 
coal, cement, transport and ancillary power. 
We need steel very much for our industrial 
development. We don't produce even 10 per 
cent, of the steel that we require for our 
industrial development. Our steel plants will 
probably take until the end of the Second Five 
Year Plan to produce even the minimum of 
what is required for our Plan. The Railway 
Ministry has been asked to provide under the 
Second Plan a carrying capacity to the extent 
of about 180 million tons by the end of the 
Second Plan. They have been given Rs. 1,125 
crores, to accomplish that task. With that 
money, I hear, they can carry out probably 
about 160 million tons of carrying capacity. If 
a newspaper report is correct, the Planning 
Commission, I think, has done well or is 
doing well to give Rs. 200 crores more for the 
Railway Plan. In fact, I believe, it is not 
enough for the Railways to keep up with the 
pace of economic development. On the other 
hand, they should go ahead a little more and 
anticipate the measure of our economic 
development and provide 

in advance the carrying capacity necessary; 
otherwise, there will be bottle-necks and 
hold-up in the execution of the Plan. 
However, the Budget which, in my opinion, is 
very courageous and adventurous, will, I 
believe, enable us to achieve the targets that 
have been set in the Second Plan as we did so 
gallantly in regard to the First Plan targets. 

I mention these points merely to point out 
the grim picture that we face. We have to take 
notice of this picture diligently and earnestly 
and the President's Address has rightly given 
priority to these things and we should give 
more time and thought for our own internal. 
problems. When I say that we should give 
more thought to our internal problems, it does 
not necessarily mean that we should ignore 
international affairs. It is true that we have 
been playing with success a great role in 
international affairs. That role is a peace-
making role and we have played it now for 8 
years, I think, with considerable success. We 
have played no mean part in bringing about 
the end- of hostilities in Korea, then in Indo-
China and then recently in Egypt. Our own 
influence in the developments in Hungary, 
whatever the Western estimates may be, have 
helped to normalise the situation there. 
Industrially and economically, perhaps our 
position in the world is not commensurate 
with the part we are playing in international 
affairs. It is our ideals that have succeeded in 
international affairs, not our internal strength, 
and the President's Address is a call to the 
nation to help build our internal strength. This 
really is the prime task facing us today. 
Therefore, I say, let us not dabble in 
international affairs and neglect the tasks that 
are facing us internally. It is a fashion in the 
country—perhaps I am a little guilty of it 
too—that we want, to learn more about other 
countries and take more interest in 
international affairs than perhaps people in 
America and Europe take about other 
countries; but people in America and Europe 
take more interest    in their    own national 
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[Shn M. H. Samuel.] affairs, much more 
than international affairs.    We do not do that.    
Therefore, we ought to start somewhere to 
take more interest in our own affairs. 

The President's Address, I repeat, rivets our 
attention to problems at home. Out of the 8 
pages of the Address, 5J pages deal with 
matters at home and only 2\ pages with 
international affairs. Curiously, it occurs to 
me that this is perhaps the right proportion in 
which I, for my part, would like to distribute 
my attention. Some amendments moved to 
the Motion of Thanks complain about the 
neglect of some foreign matters, but I am not 
sorry, as I said, I am rather happy that 
national affairs have taken much more 
precedence, a greater precedence over 
international affairs. 

The second point that I want to make is the 
suggestion of Dr. Jarring for arbitration on the 
point whether the conditions for holding a 
plebiscite in Kashmir have been fulfilled by 
Pakistan or not. I am mentioning this point 
because it is most likely—and there are 
already signs of it—that Pakistan is probably 
taking the line of propaganda that whereas it 
has agreed to arbitration on this point to 
enable a plebiscite to be held in Kashmir, 
India has rejected the decision and therefore is 
not very anxious for a settlement. I know 
some Western observers have considered this 
rejection on our part as rather unfortunate, but 
I want the Government to present to the world 
our point of view on this subject even before 
the Security Council takes up discussion of 
the Jarring report. 

Well, we do not know how many proposals 
of Dr. Jarring have been rejected by Pakistan 
which Dr. Jarring has not mentioned in his 
report. For ought we know, there might have 
been several. Then again, a very influential 
newspaper in the West had suggested that this 
question might now be referred to the World 
Court. We have heard both the Prime Minister 
and the Foreign Minister of Pakistan rejecting 
the suggestion outright.   For 

the shrewd people, I think, there ir some 
meaning in it. The conditions-for a plebiscite 
were laid down in the-resolutions of the 
United Nations Commission for India and 
Pakistan of August 13, 1948 and January 5, 
1949. There were three conditions in effect— 
that Pakistani forces, tribesmen and: nationals, 
must withdraw from the so-called Azad 
Kashmir; that the terms of the cease-fire and 
Truce Agreement should be strictly observed; 
and that peaceful conditions should be created 
within the State for holding the plebiscite. 
Now,. we all know that none of these 
conditions have been fulfilled. Ire fact, no 
peaceful conditions exist,, and every-body 
knows that. Instead, there are cries of war 
against India and there is vilification of 
Kashmir leaders. These are well-known facts. 
As Mr. Krishna Menon said, they are "self-
evident" and no> person is in a better position 
than Dr. Jarring himself to pronounce-a 
judgment on this subject because he was his 
country's envoy in Pakistan for some time and 
then later in this country too. He knows con-
ditions in both the countries, but he did not 
think it necessary to pronounce any judgement 
for his own reasons. 

In fact, Sir, arbitration was referred to 
earlier in regard to Kashmir in the resolutions 
passed by the Security Council on March 13, 
1951. It was said that all outstanding points of 
difference between the two countries should 
be referred to arbitration. Neither country 
followed up this suggestion probably for their 
own reasons. 

Now. arbitration is an ancient custom. It 
has been in vogue for a long time, even in 
ancient times, but it fell into disuse later and 
was rarely resorted to in the 16th, 17th and 
18th centuries. The 18th century has been said 
by international jurists to have been a century 
of mediation, of peaceful negotiations; but in 
the 19th century, arbitration came again into 
vogue; and from the Jay Treaty of 1924 
between the United Kingdom and the   United 
States, right    up to 1904, 
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the United States itself was involved 1 in 
about 76 arbitration cases, and by 1910, about 
90 arbitration treaties were communicated to 
The Hague. All | of them related to martime 
seizures, mutual claims, pecuniary claims, 
liquidation and so on; but it is significant to 
note, Sir, that all these treaties excluded 
subjects involving vital interests, national 
independence and honour. I repeat these 
things, Sir. These treaties excluded vital 
interests, national independence and honour. 
These are the very things that almost always 
lead to war. 

The fundamental principle of arbitration 
has been stated as "regulation of relations by 
general principles applied in particular cases 
by a judicial body". Perhaps that might 
come within the context of judicial 
arbitration, but there were in those times no 
precise international law by which judicial 
arbitration could be brought about. One of 
the authors on arbitration, Grotius, spoke 
about arbitration as a "method for 
humanising warfare". If there is any lesson 
in history that every country must learn, it is 
that arbitration nearly always and in every 
case, failed to prevent wars. 

Sir, international arbitration is not the 
same thing as arbitration in case of industrial 
disputes or domestic disputes where a 
sovereign State can enforce the decisions of 
these arbitral bodies. It is not the same thing 
in the case of two sovereign States. If one of 
the parties to the dispute later backs out and 
does not want to abide by the verdict of the 
judicial body, you cannot enforce or carry 
out the verdict of the arbitral body except by 
resort to war, or as international law puts it 
rather eupne-mistically, "self-help or self-
redress". Besides, arbitration does require 
mutual consent, willingness of the two 
parties to come together, and, having failed 
to arrive at a satisfactory settlement to refer 
the matter for arbitration with goodwill. 
There must also be confidence     between  
the  two  parties 

that whatever is awarded by the arbitral body 
would be carried out. Now, in this case of 
Kashmir, as everybody knows, in our 
relations, none of these conditions exist. 

(Time bell rings.) 
Have I two minutes, Sir? 

MR. CHAIRMAN:  Please wind up. 
SHRI M. H. SAMUEL: I think we should 

anticipate this line of propaganda and prepare 
ourselves and prepare world opinion that at 
no time hi history has any sovereign State 
referred matters of vital interest, national 
independence and honour for arbitration. 
Peace is never maintained by arbitration; 
peace is not maintained by coercion by any 
international body. As one international jurist 
said, "Peace is maintained by justice". Our 
case on Kashmir is just. May I repeat, Sir, 
"Peace is maintained by justice"? 

Thank you. 

SHRI SANTOSH    KUMAR    BASU (West 
Bengal):  Mr. Chairman, I rise to accord my 
wholehearted support to the Motion  of Thanks      
which     my esteemed    and    honourable    
friends, Shri       Algu       Rai     Shastri     has 
placed    before      this      House      and which      
has      been      seconded with singular ability, 
if I may say so, by my honourable and learned    
friend,    Dr. Anup Singh, Sir, at the outset, I 
would like  to  join  in  the  personal  tribute 
which has been paid to the President by my 
friend, Shri Algu Rai Shastri. We in Bengal 
have got special reason to feel a bond of 
affinity with the President who has been an    
outstanding student of the University of 
Calcutta in which you, Sir, have been a most 
distinguished   teacher  in  later  years. The 
President has also been a member of the High 
Court Bar Association in Calcutta with which I 
happen to    be connected.     In   working   the  
Calcutta Mysore's    Relief    Fund      started    
in 1934.    after    the    devastating  earthquake 
in North Bihar, I had occasion to come in 
intimate touch with him and to observe at very 
close quarters the patriotism and the spirit of 
social 

service which inspired our Pdesident, 
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[Shri Santosh Kumar Basu.] as the General 
Secretary of the Bihar Centarl Relief 
Committee. All this past history came to my 
mind when I was listening to the opening 
words of Shri Algu Rai Shastri. Sir, the 
Address delivered by the President has given 
a definite lead to the country on vital 
questions which face the nation at the present 
juncture. In sober and dignified words he has 
sent out a call to the nation for fervour, 
determination and discipline against anti-
social activities at this crucial turning point in 
the nation's history. He has called upon the 
Members of Parliament to come to the aid of 
the Government by putting forth their earnest 
endeavour and special effort and to support 
the Government in carrying out measures in 
that behalf. As the constitutional head of a 
democratic State functioning under the 
parliamentary system he could not be 
expected to deliver a propaganda speech so as 
to make it "inspiring" according to totalitarian 
standards. 

Sir, what is the outstanding problem that 
faces the country at the moment? Shall we or 
shall we not proceed ahead with our Second 
Five Year Plan? After having wrested power 
from unwilling alien hands—power to build 
up our national economy rescued from the 
grinding mill of a colonial regime—shall we 
fail and falter? After having proceeded so far, 
shall we recede and retreat or shall we 
proceed and progress on the way to execution 
and fulfilment? That is the problem which 
confronts us today. Shall we fail to respond to 
the call of destiny? Shall we be overwhelmed 
with the difficulties which unquestionably 
stand in our way or shall we biand up to 
protect our freedom from degenerating into a 
mere name? That is the question which stares 
us in the face and that is the question which 
has been raised so prominently in the 
President's Address, which has also supplied 
the only unerring answer: There can be no 
abandonment or slowing down of the progress 
towards our objectives. We must at the same 
time take note of the difficulties some of 
which the President has indicated 

in his Address. The deficits in the various 
budgets of the Central and the State 
Governments, the foreign exchange position, 
the food position, the corruption that is 
rearing its head in the country, the inordinate 
delays in the execution of the various poli-
cies, programmes and orders of the 
Government, these are some of the factors 
which have got to be tackled by our 
Government if we have to create and 
maintain the moral in the country upon which 
the President has laid stress in his Address. 

As regards the budget deficits, the Finance 
Minister has placed his proposals belore 
Parliament, before the House of the People 
and before .this House also, and they will in 
the usual course come up for our 
consideration. I do not think it would be right 
on my part to anticipate events and to go into 
a discussion of those proposals in any detail 
on the present occasion. Parliament will 
pronounce its verdict upon the acceptability it 
those proposals either in their entirety or ^n a 
modified form. The country is, on the tenter-
hooks to find out what eventually will be the 
outcome of those proposals at the hands of 
Parliament. I shall not proceed on this 
occasion with any further discussion of that 
matter as I am doubtful whether it will be 
relevant so far as the present motion is 
concerned. 

As regards the foreign exchange position, 
the Government have already adopted the 
policy of rigidly restricting imports of 
consumer goods and of development of a 
spirit of swadeshi so necessary and so 
essential for the future of this country 
dominated as it was by a colonial policy for a 
long series of years. But there we must not 
end; we must at the same time develop and 
expand our exports programme. By selling 
our wares such as they are, particularly raw 
materials, we can certainly improve our 
foreign exchange position. At the moment, 
Sir, a very vital raw material which is 
necessary for the Western countries to 
develop their industry comes to my mind. I 
refer to iron ore. If I am not 
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mistaken, our stock of iron ore seems to be 
almost inexhaustible. Even after meeting our 
own requirements in full we m_v hive a 
very large surplus which we can utilise to 
earn foreign exchange by exporting it to 
Western countries. That is an aspect of the 
matter which I commend to our financial 
and technical experts for their earnest 
consideration. 

That question leads me to the con-
sideration of another vital question, namely, 
the development and improve, ment of the 
Calcutta port. Sir, Calcutta port is one of the 
premier ports in the country not only for 
import but also for export purposes 
particularly of our raw materials of the kind 
I have just indicated. Calcutta and another 
subsidiary port further down the river 
Hooghly will be of immense importance to 
strengthen our economy. I would, therefore, 
invite the attention of the Government to this 
urgent and pressing problem so that our ex-
port programme can be expanded and 
materialised by providing suitable outlets by 
way of a subsidiary port near-about Calcutta. 

Coming now to the question of food, 
I submit, Sir, that so far as West Ben 
gal is concerned, the food question 
has assumed serious proportions. I do 
not desire to raise a note of panic or 
alarm: I concede that there is no 
reason for panic. Why do I say so? 
I say that there is no reason for 
panic at the moment because both the 
Central Government and the State 
Government are fully aware of 
the developing      situation      and 
the Central Government has undertaken to 
provide West Bengal with all its needs in the 
matter of wheat and rice. At the same time it 
will be necessary to draw pointed attention to 
the situation in West Bengal and, with -your 
leave, Sir, I will take this opportunity of 
inviting the attention of the House to some of 
the salient features of the situation today. Sir, 
I am speaking on the basis of some figures 
which have been supplied from West Bengal, 
somewhat in an authoritative manner. By 
calculation of the stock position, it is 
perfectly clear that the deficit amounts to 
266.6 thousand tons so far 

as rice is concerned. Taking into account the 
yield of Aman crop in 1957, it is 394-5 
thousand tons, and the expected total net yield 
in 1957 of all kinds of paddy, allowing for 
seed and wastage, amounts to 3948-6 
thousand tons. The consumption requirements 
are estimated to be 4215*2 thousand tons. 
Now, Sir, West Bengal's annual requirements 
from the Centre are, therefore, not less than 
four lakh tons in terms of rice, in addition to 
about 40,000 tons of wheat monthly. If the 
supply of this amount of foodgrains is 
guaranteed by the Centre to West Bengal, we 
take it that there will be no reason for panic or 
alarm, and prospective hoarders should taKe 
warning that they will come to grief when all 
these stocks from the Centre are placed in the 
market. 

Coming to the question of hoarding, there has 
been some amount of hoarding in West 
Bengal.    That has been recognised by the 
West Bengal Government who are tackling the   
problem  in  right  earnest.   May  I  appeal to 
the Central Government to induce the hoarders 
to bring out their stocks in the open market by 
offering suitable prices? That, I understand,    
was one  of  the  methods  adopted  by  the 
great Food Minister of India, the late Mr. 
Kidwai, who, as if by the wave of   a   magic   
wand,   solved   the  food problem, while at the 
same time discontinuing the   system   of   
rationing and control. We in Bengal, who 
came face    to     face    with    a    devastating 
famine      in      1943,      the      dreadful 
memories      of     which      still rankle in      
our      hearts,      were        thankful to  the  
Government of India  for tiding over the food 
crisis in 1951 and 1952. (Time bell rings.) Sir, 
two minutes more. We again feel worried and 
perturbed. And we feel that   if   the Food 
Minister goes down to West Bengal and can 
induce the hoarders    to bring out their stocks 
the apprehended crisis will never materialise. 
That is the hope we are entertaining   today. 
And I take this opportunity of bringing this 
matter pointedly to his notice, so that 
immediate steps can be taken to bring about 
the desired result. 
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PATIL (Bombay); Mr. Chairman, Sir, I rise to 
associate myself with the Motion of Thanks 
so ably moved by my honourable friend, 
Pandit Algu Rai Shastri. The Address, to my 
mind, is very short and sweet. It deals with 
stark realities that are existing in the country. 
No doubt the Address has been hammered by 
several critics as smacking of a ring of 
formality, a spell of unreality, and that it does 
not enthuse sufficient inspiration in the minds 
of the nation and the people. The critics are 
men of experience, learning, and have great 
social service to their credit. I cannot assail 
their criticism. But if the realities are to be 
taken into consideration, then we have to 
think whether the President's Address gives 
an impression of a ring of formality or its tone 
is sober. It has to be judged from the various 
paragraphs which deal with the questions in 
the country. It is a small Address containing 
eight pages—there are thirty paragraphs. It 
may not appear as a sort of an election speech 
or propaganda speech by the constitutional 
Head. But it gives a clear picture as to how 
the country's situation is. According to some 
critics, it may not have given the full picture 
of the economic conditions prevailing in the 
country. But all the same, it deals at large 
with the various problems that face the coun-
try. One of the serious problems which has 
been dealt with—though very shortly because 
the matter is nothing but a sort of an 
indication of the policy of the Government—
is the food situation in the country. The 
President's Address very rightly remarked that 
though it is not alarming, still it is serious. It 
is of grave concern. The economy in the 
country is also not very safe. All these are 
stark realities which the country and the 
leaders of society as we are in this august 
House will have to face. This august House 
and also the several Houses in. the States 
have given their approval to the Second Five 
Year Plan. It has been approved and it is 
already working, though its  first  year   of  
progress     may  be 

very slow for several reasons beyond the 
control of the Government. However, the food 
situation in the country indicates, as the 
statistics given by the Ministry of Food and 
Agriculture show, that there is a steady 
increase in the production and as such they 
have soimded a note of cautious optimism, 
though it may not have been appreciated by 
several critics, as well as several people in the 
country, because of the rising trend of prices. 
The rising trend of prices during the last two 
or three months clearly go to show that the 
food situation is not satisfactory. I do not 
venture to say that it is deteriorating, but as 
somebody has remarked, the food situation 
appears to be a little grave because of the lack 
of purchasing power of the consumer. In 
regard to food production there are three 
factors. One is the producer: the other is the 
non-producer; and the third is the 
Government. The producer in this country is 
mainly the agriculturist. And it is time to think 
seriously whether the Union Parliament—if it 
wants to justify the existence and to show that 
this is a democratic House and also to justify 
that this is not a museum of political fossils 
but it is a real body which gives the lead to the 
nation—should have to seriously think 
whether in this country agriculture is to be 
given the pride of place ahead of industry, 
because it is the main industry of the nation. 
There is a clear distinction between 
agriculture and industry. And as it has been 
said by an eminent economist, there cannot be 
better industry unless there is an improved 
agriculture.   An improved    agricul- 
12 NooNture needs several factors to be 
considered before we assail the producer in 
the country. Fortunately in this House very 
many speakers who preceded me have 
sponsored the cause of the producer, though 
the producer was not so much in the picture. 
The producers in this country can be divided 
into three categories: those who have got less 
than 2 acres of land—they form the bulk of 55 
per cent of the 
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agriculturists;     secondly,    those who have got 
less than  1 acre of land— they are 32 per cent.; 
the rest are 13 ptr cent, who have got the 
majority of land in this country, who are con-
sidered to be not active    producers, not tillers 
of the soil, but    who are what I may style as 
the    landlords. Several     State     
Governments     have tackled the problem of    
land tenures and land reforms, but one thing re-
mains that in spite of    the tenancy legislation   
no  corresponding   liability is imposed upon 
the tiller of the soil to give an average minimum 
yield to the nation.   The law may have been 
made in favour of the    tenants, but the tenant 
does not know the corresponding responsibility 
that he has to grow more in the    interests of the 
nation.   All men  are eaters of food, and very 
few of us are producers of food, and if we look 
from this angle then it remains  to be seen 
whether the producer gets the necessary    in-
centive to produce more.   Sir, from my little 
experience     of the    rural areas—I myself am 
an agriculturist— I  can  say that growing     of 
food is not a paying proposition to the agri-
culturists unless and until the prices of 
foodgrains are     guaranteed. Ours is a marginal    
production,    and we have to  see whether this     
marginal production is to be stepped up to the 
point  of  self-sufficiency,     in     which case 
we have to see whether the producer needs any 
protection, whether guarantees can be given    
as regards the prices, whether    parity of prices 
can be maintained     for     foodgrains vis-a-vis 
industrial products.   If    all these factors are 
not seriously   taken into consideration, then, 
Sir, poverty in this country will not be liquida-
ted,  and  unless and     until we take the food 
problem as the vital problem of the nation,  
unless and until it is considered as me vital    
problem  of the nation, I think we will be day 
by day disappointed in  our attempts  to relieve 
the food situation.   The   food situation is 
becoming    grave because our fast expanding    
money economy has put more money in    the 
pocket of the people.   I have no quarrel with It 
because the country needs to give relief to 
persons who are    not well 

placed  in     life.   But     this     money 
economy has played havoc among the rank  and 
file of the various producers in agriculture, 
because after all in  India  even  now  more     
than   75 per cent, of the people depend upon 
agriculture, and if    there is a great disparity in 
income    between industrial labour and    
agricultural labour, the agricultural labour has 
no incentive, the small holder has no incentive 
to produce more.   Besides,     growing, grain, 
as I said, is not a paying proposition and so the 
balance is tilted in favour of "cash    crops".   
Various State Governments have also abolished 
the "Grow    More    Food"    Acts. Especially 
in Bombay    there was an Act called the "Grow    
More Food" Act of  1952.   It laid down     
certain restriction on the    grower to assign 
more land for food production.   That restriction 
having been removed now, the farmer is an 
individualist in his crop planning, and he does 
not care what crop the country needs but he 
cares more for whether the crop .<s a paying or 
economical    proposition. It is a natural human 
tendency that unless and until the    business is 
remunerative nobody follows it seriously.   The     
agriculturist     faces     this question in that 
way. 

Sir, the other day our revered* Prime 
Minister made a nationwide appeal to the 
people that India should follow co-operative 
farming. Sir,, co-operative farming still 
remains a-dead letter practically though there 
have been several eminent persons who have 
advocated the cause of cooperative farming. 
Dr. Trilok Singh in this book "Poverty and 
Social Change" advocated the cause of co-
operative farming very ably. Captain S. P. 
Mohite from Bombay State, who is a 
Development Commissioner, has given much 
thought to it. The other day Shri R. K. Patil 
who led the Indian delegation to China 
advocated it. But it remains a dream. Serious 
thought must be given to co-operative 
farming. I do not venture to call the Indian 
farmer as an incorrigible individualist, though 
he follows agriculture on individualist lines. 
The choice will    be    between    collective 
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[Shri Sonusing Dhansing Patil.] farming,  co-
operative    farming    and whatever pattern 
we may    desire to adopt  according   to   our     
conditions. India will not go the way the 
Russians have    gone.   We do not    want 
curtailment of individual freedom at the cost 
of national     experiment in following  
collectivisation.    Our problem is, we have to 
create a new life and inspiration in the 
producer   and give him sufficient    incentive    
to produce more food     which is the     
country's vital  need.   Unless   and   until      
that incentive is guaranteed in    the form of 
prices it is not    possible to overcome  this     
overwhelming     problem. Government has 
given no doubt certain  protection  as  far  as  
the  cotton crop is concerned, but    there 
comes the export policy of the Government. 
When the export quotas are fixed the grower 
is never consulted, and when the whole 
product goes     out of his hands to the 
middleman, and    from "the middleman to 
the big merchant, and  from  the  big     
merchant  to  the mills, the agriculturist does 
not get a proper return for his toil.   So,     Sir, 
the export policy will have to be revised. 

Six, I need not dilate on the food problem 
very much, but it is the burning problem of 
the day, and unless and until we adopt some 
pattern which is akin to the Chinese pattern, 
which is based on voluntary co-operation, it 
cannot be solved. I should not venture to call 
it compulsion because co-operation and 
compulsion, experts say, do not go hand in 
hand. But if the country's need is taken into 
consideration and if the leaders feel that co-
operative farming is going to produce more, 
then it does not matter if a gentle compulsion 
is imposed on the producers. After all the 
producers -are a part and parcel of the 
nation, they may be the bulk, but unless and 
until they themselves are brought into 
adopting more scientific and improved 
methods of agriculture, production will not 
keep pace with the rising population which 
is increasing every year by leaps and bounds, 
and the increase is estimated at 50 lakhs per 
year.   The increasing popu- 

1 lation needs more food, and the statistics given 
by the Ministry of Food do not show more 
than one per cent, increase in production, 
taking the figures of 1953-54 and 1956-57. If 
that is the pace of production, I am afraid, 
whether we will ever be able to cope with the 
situation which appears to have gone out of 
our hands. Unless and until we rush food 
immediately to the several markets from the 
import quota or otherwise, it is not possible 
for us to alleviate the situation immediately. 

Sir, with these words I resume my seat. 
SHRI GANGA SHARAN SINHA (Bihar): 

Mr. Chairman, Sir, first of of all please allow 
me to seek your indulgence and of those 
Members who are not in a position to follow 
Hindi properly for submitting my views  in  
this  House  in  Hindi. 
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SHRI H. D. RAJAH (Madras): Mr. 

Chairman, Sir, I read the speech of the 
President with considerable attention and 
care, but I was wondering whether it was a 
catalogue of events which had appeared in the 
newspapers 

18 RSD—2. 

for the last so many months or a faint policy 
statement of the new Government that has 
been set in after the so-called fair and proper 
elections. Now, Sir, the speech of the 
President is naturally expected to give an indi-
cation of the future policy of the Government. 
It may not be a catalogue of all that they are 
promising us, but it ought to be, at least, a 
small indication as to what the Government 
are proposing to do. 

Now, Sir, the point that has to be 
considered is what policy we are 
going to adumbrate and how the so- 
called free and fair elections took 
place in this country. I will tell you 
a few samples. Certain members of 
the Congress Party managed to secure 
the indelible ink and started putting 
it on fingers of the people in the 
villages paying them moneys also and 
telling them to go and vote, because 
that is a mark which can be distin 
guished. By the time these people 
went to the election booth, they were 
all turned out, because indelible ink 
is placed on the finger of the man 
who goes to the booth for exercising 
his vote. That is one method which 
was adopted by our friends. The other 
method of election, which was free, 
was that in narrow villages, from 
where people had to come and vote, 
carts and cars were placed to blockade 
the road—an event which prevented 
virtually many villagers from coming 
to the booth and exercising their votes. 
And the third important event which 
this free election gave us was that 
the police officials went to the various 
villages under the pretext of protect 
ing the Ministers who went there as 
candidates, and they were frightened 
out of their existence, which enabled 
them not to come anywhere near the 
booth. This is how we had a free and 
fair .......... 

MR. CHAIRMAN: There are ways of 
protesting against these elections. 

SHRI H. D. RAJAH: Sir, this is another way 
of protesting against all indecent actions that 
have taken place in this country. 
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[Shri H. D. Rajah.] 
Then, Sir, I come to the position with regard 

to our food which we find in our President's 
speech. What is this food problem? This is 
something like that Circus which is named 
after an Englishman, Connaught Circus. We 
start from a place and go round and come back 
to the same place. For the past five years this 
food problem has been tackled by our 
Government. They have said that they have 
already solved the problem, and there will be a 
time when we will not know what to do with 
the surplus food in this country and how it is 
going to be given away to others. But what do 
we find? We are mortgaging our assets lock, 
stock and barrel to foreigners in order to feed 
our own people. How is it that is happening? 
There is a cry that our foreign exchange is 
dwindling. Naturally, our foreign exchange 
will dwindle because our present Finance 
Minister, who was Minister for Commerce and 
Industry, gave import licences to the extent of 
Rs. 500 crores. When he left that office and 
became Finance Minister, he has had to equate 
it with foreign exchange. When that is the 
position, what is the method that we have to 
adopt in order to supplement our foreign 
exchange? No country in the world will ever 
survive by importing food to feed its people, if 
it cannot have enough materials to export from 
that country. I know very well that Britain is 
deficient in food, but they have got a highly 
industralised economy and they dump their 
goods on other countries with a view to getting 
raw materials and food from them. But what 
have we to export? We can export only our 
human beings for slavery to other countries. 
People everywhere are becoming politically 
conscious and are struggling for national 
independence. But are we really nationalistic? 
We have to go into the root of our trouble. 
What is our trouble? The trouble is that we are 
in this Commonwealth. What is the Common-
wealth? There is nothing in common and there 
is no wealth for you. The linking of your rupee 
to the sterling is your basic trouble. Why 
should your rupee which is to be backed up 

by the sweat and labour of 360 millions of 
your people be tied down to the sterling of a 
puny nation? You must give your own value 
to your rupee. Every transaction in this 
country, whether it is import or export, is tied 
down to the British economy through the 
sterling, and you lose roughly about Rs. 50 
crores every year. 

The food prices are increasing. Why 
are they increasing? The prices are 
increasing because the Nasik Press is 
turning out too many notes. We have 
got more money than we can match 
with our production. When that money 
goes to the public, naturally prices go 
up. There is nothing surprising about 
the food prices going up. The increas 
ed note circulation must be equated 
by labour, by work, by more activities 
in our country. I tell you that food 
production can be increased only by 
common endeavour. Our food produc 
tion must be increased by co-operative 
endeavour. There was what is called 
a well subsidy. The Government used 
to give Rs. 500 per well. Of this, some 
share used to go to the Congress 
Members of the Legislatures, some to 
the Tehsildars and some to the Deputy 
Tehsildars, and only about Rs. 200 
used to go to the person concerned. A 
person can never dig a well for that 
amount. As my friend there was say 
ing, human character—our character— 
must be reformed, and you are doing 
everything possible to destroy the 
ancient culture and character of every 
Indian in the country. You are neither 
fish, flesh nor red herring. You have 
created a situation in the country by 
which every honest man is made dis 
honest, every decent man is made 
indecent, and every proper man is 
made improper. You have created a 
situation by which...............  

KAZI KARIMUDDIN (Bombay): You  
have created that  situation. 

SHRI H. D. RAJAH: I am following the 
parliamentary method of addressing you. I 
cannot address this Member or that Member. 
We have to go into the fundamentals of our 
position and we have to see how our people 
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are to be regimented, galvanised, for 
producing more food. This Government is a 
party Government. You do not consult the 
Opposition on every issue of importance. 
Today, you are more or less a totalitarian 
State. You are exploiting the past name of the 
Congress which Mahatma Gandhi asked you 
to dissolve. You have not done so. You are 
trading on that position. You go to the 
electorate and say, "Vote for the Congress". 
The Congress means what? So long as this 
thing goes on, no Opposition can spring up in 
this country. 

There is a planned method of developing 
the country, but that is not to be. You are tied 
down to the apron strings of the British 
damsel who refuses to release you from her 
clutches. If you want to see that economically 
you become independent, you create a value, a 
self-respecting value, for your own rupee. 
This alone will enable you to conserve your 
wealth. Plug all the foreign profits which are 
drained away from this country, as that is a 
drain on our foreign exchange. The import and 
export business of this country, you Indianise. 
I will not say 'nationalise it', because I know 
what has happened to your nationalisation of 
the insurance business. Sir, we had an insur-
ance business which was built up by patriotic 
pioneers in the country over 100 years. Now 
in one year you have destroyed this business. 
Rs. 70 crores is the loss in business compared 
with (the figures of the previous year. 

MR. CHAIRMAN: You said that you 
•wanted to give some positive suggestions. 

SHRI H. D. RAJAH: I can give positive 
suggestions only after I have thoroughly 
exposed their present policies. You do not 
tamper with things like that. Before you 
adumbrate your policies, consult the repre-
sentatives of the other groups also. When you 
take people into your confidence, there will be 
more hearty cooperation, co-operation of a 
fundamental nature, co-operation which will 
•contribute to the     prosperity of the 

country. Now, the Communists are trying to 
nationalise the tea industry. I know how the 
tea industry is virtually in the hands of the 
Britishers in this country. I know how much 
money is being taken away from the country. 
What is the fun of your political independence 
if you cannot use it? It should be properly 
implemented in such a way that your political 
independence is used for the benefit of 
Indians. Nowhere in the world have I seen a 
country's import and export trade being 
controlled by foreigners. You can see that 
only here. Nowhere in the world have I seen 
the interests of the nationals being 
subordinated to the interests of the foreigners. 
We see it only here. Take the question of 
giving advertisements of the Government to 
foreign agencies, and Dr. Keskar refuses to 
agree to the suggestion made by us. Take the 
people into your confidence and you will find 
that things are not as you find them to be. 

Now, Sir, we have got two Ordi 
nances which were promulgated. The 
life insurance employees were 
clamouring that they must be given 
an equitable wage. Government re 
fused, and they went to the court. The 
High Court was in favour of the em 
ployees. Hardly had the ink dried on 
the judgment than the Government 
came out with an Ordinance. An 
Ordinance........  

KAZI KARIMUDDIN: Sir, can anybody 
drink water in the House? 

SHRI H. D. RAJAH: An Ordinance came 
out telling that that particular section affecting 
the employees is amended. There was another 
law court decision regarding workers com-
pensation in the event of retrenchment or total 
closure of a business firm. Hardly the ink on 
the paper dried, there was another Ordinance. 
What does it indicate? Does it indicate the 
rule of law in this country or the rule of 
dictatorship? Does it indicate that with regard 
to the interests which are pertaining to 
Government, which is a people's Government, 
there must be one  particular  law  and with 
regard 
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[Shri H. D. Rajah.] to the interests of 
individuals, there must be another particular 
law? Is it a position that anybody can accept? 
Should they not give some consideration and 
respect for judgments issued by learned men 
who are appointed as Judges by you in courts? 
Should you not give respect to courts, but I 
am not surprised because my friend the 
Finance Minister has been going round in the 
country and talking: "The courts are against 
me, the Constitution is against me, and all of 
you arc against me and I want to run the 
Government as I please". When that is the 
attitude prevalent in the high Ministerial 
circles, how is it possible for you to create a 
situation whereby people can well develop a 
democratic concept. (Time bell rings) and co-
operate with the endeavours of the 
Government and make their Plans successful? 

Being a disciplined man, I obey your orders 
and sit down. 

DR. P. V. KANE (Nominated): Mr. 
Chairman, Sir, in the beginning I had not any 
intention to speak on this Address of the 
President but having been here since 
yesterday, I find that there are certain matters 
which have not been dealt with by a number 
of people. 
[MR. DEPUTY CHAIRMAN in the Chair.] 
I am speaking on this only as an independent 
person because I represent nobody. I am a 
nominated Member, but having been in 
Bombay for sixty years in different capacities 
either as a teacher or professor or a lawyer 
and as a person participating in numerous 
institutions, I may say that in Maharashtra and 
Bombay I know thousands of people; and, 
therefore, I am only voicing what people, 
when I speak to them, say about the 
composite State of Bombay. 

I do not want really to open up the 
discussions upon the report of the States 
Reorganisation Commission. That is done. 
After that there are now 13 unilingual States 
created. Whatever the learned gentlemen that 
drafted the  report  might  have  said, 

this is an accomplished fact that out of 14 
States, 13 are unilingual and the only State 
which is composite sa far as languages are 
concerned is the State of Bombay. Now, many 
people in Gujarat are not satisfied with the 
composite State stretching from Kutch right 
down to Nagpur and again right down to 
Kolhapur. Similarly, numerous 
Maharashtrians are not pleased with the 
prospect of their being yoked together with the 
different people. They want a Samyukta 
Maharashtra with Bombay as capital. These 
are the different view-points and I am going to 
say why people feel like this and whether their 
feelings and views should not be considered 
by those in authority. That is the question. 

As regards the composite State, the persons 
in high places have been telling us that this 
may be a bitter pill,. but it has to be swallowed 
because of the  great benefits  that  such a  
composite State will confer and because of   
the   requirements   of   unity   and security  of  
the  whole  of  India.    So' far as I know, these 
are the only two grounds   that  are put forward   
and trotted out in season and out of season for 
such a composite State. Now, the 
Maharashtrians   feel   that   they   have-been  
seriously   discriminated  against. They  also  
feel  that  insult  has  been added  to  injury.    
Whether they  are right  or  wrong  is  not  the  
question. There is a large body of people 
feeling like that and it is for the authorities to   
consider  their  position—the  position of the 
people and their own position. Let  us  look 
into these matters. I have often tried to put 
forward this view of our leaders before the 
people— high and low, rich and poor, but even 
the lowest and most illiterate people are not 
willing to listen to this. They say that this is a 
camouflage. They are not satisfied about the 
honesty of these two  or  three  purposes  that 
are put forward.     There    is   something   else 
which they are  not putting forward plainly. 
That is what they feel. Thej say that if really 
composite States art such good   things,  why 
Andhra   was separated from Madras. Madras 
woulc have    been an ideal example    of i 



505       Motion of Thanks on              [ 17 MAY 1957 ]       President's Address 506 
multi-lingual State with four different 
languages. There are now four 
States—Andhra is separated from 
Madras, there is Kerala and again now 
Mysore, and parts of Bombay also 
have been added to it. So we can't 
satisfy them. Let the Congressmen 
dare go and address them. Nobody 
will listen to them. I am telling you 
that in Bombay there are    wadis .....................  

SHEI DEOKINANDAN NARAYAN 
(Bombay): Who told you? I have addressed 
so many meetings in Maharashtra. 

(Interruptions.) 
DR. P. V. KANE: I am talking of 

Bombay first. I will come to Maha 
rashtra later. I say that in Bombay 
there are wadis or wards. There they 
have put down plates 'No Congress 
man should come to address'. Barbers 
and dhobis have put down this. 
Remember, rightly or wrongly they 
feel 'Why should Maharashtra be 
selected if it is such a good thing'? 
They ask another question, apart from 
Andhra. With a great deal of fan 
fare—popular memory is brief but you 
may remember that—there was a kite 
flying that Bihar and Bengal should 
be joined together. What happened? 
Of course, everybody said 'Yes, it is a 
very good idea'. The first bye-election 
went against the Congress and the 
Chief Minister of Bengal took an 
opportunity of that and he tor 
pedoed the whole idea and slid 
back. Then,    they    ask    another 

question. If Parliament thought in their 
wisdom that a composite State was the best 
when they were deciding the fate of 
Maharashtra and Gujarat, why did they not 
impose a composite State of Bihar and 
Bengal? It was the same Parliament and they 
could have done it. If they can, without 
consulting the people who were principally 
affected, without anything being placed 
before them, jump at once to this, why did 
they not take another jump? There is no 
answer. Let anybody answer this after me. 
There is no answer. It is something which is 
secret and which they are not able to say. The 
feeling is that j true  things  are  not brought 
out. So,  ' 

you must take care of that. These are 
questions asked not only from 
Congressmen—of course, they will always be 
asked, particularly, in Bombay and even in 
Maharashtra. These are the questions asked. If 
it is good for Bombay—and people from 
Bihar and Bengal must have joined in passing 
this—why did they not do it for themselves? 
Probably, because as the great poet Kalidas 
says: 

 
It was only the Maharastrians who were 
affected and so they did not bother about it, 
but what about themselves? There must have 
been at least 100 representatives from Bihar 
and Bengal, if not more, in the Lok Sabha. 

I am not sure how many, perhaps more;  but  
then  our  leaders  tell us that  this  is  not the 
proper method. In Bombay there were riots and 
there were riots also in Gujarat.   Violence is 
very bad.   I admit that and everybody admits 
that, but then there is the democratic method. 
We are told that there is only this democratic 
method. There  is   no  referendum   or   calling 
back—it is not a method—but the only method  
is to   throw  out  the   ruling party at the  time  
of new elections. That is the only method, so far 
as I see,    provided    in    the    Constitution. 
Very good.   There were the elections and  in  
the  principal  part  of Maharashtra, from 
Khandesh right down to Kolhapur,   the   
Congress   suffered   a terrific defeat.   It was 
fought on this very   Samyukta    Maharashtra    
issue, and in certain districts of that part of 
Maharashtra,   not  a   single    Congress 
candidate was elected and some had to forfeit 
their deposits. Congressmen who had worked 
for years and years in this House lost their 
deposits.    Is there any other method that can 
show the feelings  of the people?    This is the   
only   method.    Then  came   the municipal 
elections of Bombay. What happened there? 
The Congress which was denominating for 
about 19 years, -I may not be quite correct 
about the years—for    many    years,    has    
been defeated and it is now a minority party 
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[Dr. P. V. Kane.] there. What does it show? 
So far as Bombay city is concerned, the 
verdict of the people is that they want 
Samyukta Maharashtra. The elections were 
fought only on that issue. Now, are you 
prepared—that is the question asked of the 
leaders—to accept this verdict or not? You 
will find that this thing has been by-passed in 
the President's Address. In paragraph 13, there 
is a reference simply, "Consequent on the 
reorganisation of the State, Advisory 
Committees have been set up" and so on. What 
is Government's position about this sensitive 
point? That is not shown anywhere and, 
therefore, this question has to be raised. This is 
democracy and it means Government of the 
people, by the people and for the people, either 
literate or illiterate, high or low, everybody. 
That is the verdict so far as Bombay city is 
concerned; the verdict given is also against the 
Congress so far as a large portion of the old 
Maharashtra is concerned, almost the whole of 
Maharashtra. 

My point is, what are you going to do? You 
cannot always be abusing people and calling 
them names, hurling at them words such as 
linguism, provincialism, casteism and all that. 
That has been repeated ad nauseum. In reply, 
we would say that there is corruption, there is 
inefficiency and so on. It is no use merely 
abusing each other. We must find out how to 
build up, out of this particular rout, co-
operation. So far as I can see, there is no stir in 
the persons who are in authority; they seem to 
take it complacently. That is what appears to 
me, an observer who belongs to no party. The 
Congress Members from Maharashtra and 
other places may say something in private 
meetings but in this House they dare not say 
what I am saying. 

SEVERAL HON. MEMBERS: Question. 

Dr. P. V. KANE: Even if they feel what I 
am saying, they are bound by the party  
discipline.      Therefore,    I 

have to raise this particular question in my 
individual capacity. One more question that 
people ask is this:   If a> composite State was 
such a good thing, why did Government, in the 
original Bill,    have    three    States,    Gujarat, 
Bombay City and Maharashtra? That was    
Government's    own   idea    and somehow or 
other this was given up and a new surprise was 
sprung on us. This was Government's own idea 
and at  that  time  they  were  not led  by 
considerations of linguism or provincialism or 
anything of that kind. They did so in their 
wisdom and this was changed   later   on.   So,   
don't   abuse people by calling them names and 
say that    they   have    been   affected   by 
linguism.    You   have   yourself   been 
affected.    If you do  not   accede   to-public 
opinion, you will be exemplifying  what   Lord  
Acton  said,   "Power corrupts and absolute 
power corrupts-absolutely".    That may be the 
thing, that we will have to say about you. I was 
once called in joke as a desha drohi. I said, "I 
am a thorough Maha-rashtrian but I do  not 
want you at; all' and he said,    "You are a desha 
drohi". If this epithet applies to me,, it would 
apply to all the great people who put forward 
that old Bill having three States. So, there is no 
use abusing each other. You must try to find out 
what the    other man feels and then act. 

As my time is short. I shall mention one or 
two matters and then sit down. Do not suppose 
that anybody has the monopoly of wisdom in 
the first place, and do not suppose that because 
you are in power today, you will be in power 
for five years more or after five years. Our 
Constitution provides for the throwing out of 
this Government. There is no sedition in saying 
that this Government is bad and that it must be 
thrown out. There is no sedition because that is 
provided for in the Constitution itself. It is not 
like the British Government saying, "It is a 
Government established by law and whoever 
shall create disaffection is to be charged with 
sedition and convicted". That is not the law 
now. We can always preach that this Govern- 
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ment is bad on account of these things and that, 
therefore, it ought to be thrown out. You have to 
consider this particular issue. I may give one 
good example. The Constitution allows us 
perfect freedom of expression and perfect 
freedom of press. All that the Government can 
do, and very often it does, is to call upon the 
pressmen, owners, editors, and others—to haul 
them up—and ask them to deposit a certain sum 
of money. Apart from this, they can always 
write anything that they like. Therefore, you 
cannot keep this sore festering all the time. You 
must make a good gesture and you must try to 
conciliate people who have been very much 
wounded by the action of those in authority. I 
will give you one example. Now, in the last 
Great War, Britain won by the drive, the courage 
and the resourcefulness of Churchill. The 
moment the War ended, the populace thought 
that Churchill was good for a war but for the 
problems of peace, after the devastating Great 
War, he was useless and so they threw him out. 
They threw out the Conservatives and brought in 
Labour. That lesson has to be remembered here 
also. Even the British Government which was so 
powerful, on account of the agitation in Bengal 
about partition, had to bring the King and get the 
partition * cancelled and annulled in 1911. So, 
do not suppose that these things are settled facts, 
unalterable facts. Nothing is unalterable in the 
world and the sooner it is altered, if it is really 
festering, the better it is. 

Next, I come to Belgaum city. Here also, 
the only Samyukta Maharashtra candidate 
won against a candidate of the Congress. 
These people came here and they were told by 
persons in authority that Zonal Councils were 
going to be set up and that they should place 
their case before those Councils. In spite of 
this, the Chief Minister of Mysore says that 
Belgaum is part of Mysore and that it shall 
remain so. If it had been a court of law, that 
man would have been hauled up for contempt 
of court but there  is  no   contempt  of the   
Zonal 

Council and, therefore, he can say whatever 
he likes. My only submission is this: 
Remember that these things are there. You 
want co-operation and you want concerted 
efforts by each and everyone. You want con-
certed effort by which the energies of all 
people will be directed in the channels of 
prosperity, food production, industrialisation 
and so on, but as long as this festering thing is 
there in the case of three crores of people, in 
the case of many of them at least, it will not 
do good. It is no use preaching to them also 
and asking them to forget whatever has been 
done as whatever has been done cannot be 
undone. They say that it must be done and 
such things have been done. If you want real 
co-operation, then you must try to co-operate. 
A person has a right to vote even if he finds 
some persons wrong because you have given 
the right to every man over 21 years provided 
he is not a mad man. There may be anything 
in his mind, rotten eggs or potatoes, that does 
not matter; but you have given him a right to 
vote and he is entitled to vote as he thinks fit. 
If he has done so, you must not grumble and 
call him names. You must try to understand 
his position and take such measures as will 
bring him round to the great cause for which 
we have girded up our loins. Merely girding 
up our loins will not do; you must have the 
cooperation of the others also. 

I do not think I should take more time; it is 
nearly up and I do not want the bell to be 
rung. With these remarks, I pray to those in 
authority to do the right thing. It is not my 
individual idea. I have spoken with hundreds, 
perhaps thousands, in Bombay city and also 
outside because I am connected with hundreds 
of people    outside   also   as   my    clients, 

comrades and so on. This i P.M.     
is   the   thing   that   matters. 

They say, "we have been 
discriminated; we have been insulted and we 
are called names when others are more 
deserving of those names". Sir, this is all that 
I have to say. 
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SHRI JASWANT SINGH (Rajas-than): Mr. 

Deputy Chairman, Sir, the President's Address 
has been dominated, as far as our internal 
affairs are concerned, by the food situation in 
the country, and in the short time at my 
disposal I would also like to say a few words 
on this subject. The President's Address says 
in regard to the food position as follows: 

"While     food     production     has 
increased,   and   the   increases   have 
been   maintained .............. we   have    a 

considerable way to go before our country 
becomes fully self-sufficient in food. 
Intensive efforts have increased food 
production and improved crop prospects." Sir, 
in order to understand the Government's food 
policy we have to go back to some years. 
Soon after the country attained independence 
and the Congress Government assumed power 
they realised that the food problem has to be 
given very serious consideration and for this 
purpose they appointed senior most Ministers 
to be in charge of this portfolio. The first 
Minister was our present President, Dr. 
Rajendra Prasad. He was followed by Shri 
Jairamdas Daulatram and then by Mr. Munshi. 
All these big Ministers could not be very 
successful as far as food production was 
concerned. Eventually, Shri Rafi Ahmed 
Kidwai was put in charge of this portfolio and 
his imagination, ability and push proved that 
this problem was not insoluble, but that if this 
question could be tackled with imagination 
and foresight, it could be solved. But it was 
the misfortune of the country that Shri Kidwai 
is not with us and we have fallen into the 
same position. Now, Sir, we rely more and 
more on statistics than on the realities of the 
situation. When the First Five Year Plan was 
brought into being, the main emphasis was 
laid on food production and quite rightly too 
and we had the river valley projects, dams, 
hydro-electric schemes, community projects 
and so on with a view to increasing food 
production in the country. Now, if we see the 
statistics of the various State Governments 
and also of the Centre about the acreage 

brought under cultivation and if we go deep 
into this matter we will find that according to 
the calculations given by the various State 
Governments and the Centre the acreage 
brought under cultivation is many times more 
than the total cultivable area in India. In spite 
of that what have we been seeing? We have 
been seeing that as far as this food problem is 
concerned, we are far away from meeting all 
our requirements. Not only that, but some of 
the Government spokesmen, responsible for 
this matter, have been saying that the First 
Five Year Plan had been successful in 
increasing food production in the country to a 
very great extent; they were even planning as 
to how best the extra food could be exported 
so that we would be able to get our hard-
pressed foreign exchange more easily. But in 
fact the position has been just the reverse. 
Soon after the Congress Government assumed 
power it was forecast that by 1952-53 the 
country would be self-sufficient in the matter 
of food. Then came the First Five Year Plan 
and we were assured that more food had been 
produced. And, as I said, if we analyse the 
statistics of the various States and the Centre 
we will find that more acreage has been 
brought under cultivation than what is actually 
available in India. The Second Five Year Plan, 
of course, lays emphasis on industrialisation. 
Originally, it was estimated that under the 
Second Plan there would be a 25 per cent, 
increase in food production but the Prime 
Minister insisted that a 25 per cent, increase 
was not sufficient and that it should be 
something like 40 per cent. Last year, at the 
Food Ministers' Conference at Mussoorie they 
wanted more funds in order to ensure a 40 per 
cent, increase but the Prime Minister put his 
foot down saying that not a single pie would 
be given but that the 40 per cent, increase 
would have to be achieved. Sir, it is not as if 
by a magic wand these things could be 
achieved. 

Sir, if we examine the various measures 
taken for this food production, we see that for 
the Grow More 
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Food campaigns and other things, lakhs and 
lakhs, I should say, crores and crores of rupees 
have been given to the various States. Various 
amounts "have been advanced to them for the 
purpose of bringing more acreage -under 
cultivation but all this money has not been 
properly utilised, and if we go into this 
question more deeply we will see that large 
sums of money were advanced for developing 
mechanised farming but that money was spent 
on other purposes; similarly for wells some 
money was advanced but it was not spent for 
that purpose. Therefore, it is quite natural that 
the situation in regard to food production 
should be what it is. 

Now, what is the present position? We have 
been told by the Food Ministry that the 
production has actually increased, and in the 
statement which the Food Minister made here, 
very cleverly only the average production has 
been shown but if we go into the figures of 
actual production, we will see that actually the 
food production has been on the decline. Sir, 
in the month of March a White Paper was 
issued by the Food Ministry in which the 
figures of actual production were given and 
here I would like to quote a few figures which 
they had givien. According to that White 
Paper, in 1953-54 the production of foodgrains 
was 68 million tons; in 1954-55 it was 66 5 
million tons. From 68 million tons it came 
down to 66 • 5 million tons. Then, in 1955-56 
it came down to 63:4 'million tons. These 
figures show that actually for the last so many 
years the food production has been on the 
decline. It is true that in the year 1956-57, food 
production has slightly risen from the previous 
two years. Now, if we take the question of 
rice, we have employed many methods of -
higher production, fertilizers, Japanese method 
of cultivation, etc. But in the -case of rice also, 
the crop yield from the year 1953-54 is only -3 
million .more—which can hardly be an 
increase whatsoever. In addition to this, if we 
.again see the statistics of the Food Ministry, 
we will see that availability ot foodgrains per 
capita does not show 

any rise, while demand per capita is 
increasing, because the population is growing. 
Then, also, the capacity to eat more is 
increasing. And, therefore, per capita 
availability of fodgrains does not show any 
rise whatsoever, as compared to the demand 
per capita which is increasing every day. It is, 
therefore, unfortunate that food production 
continues to be the weakest spot in our 
planning. 

The President's reference to food production 
does not take into account the full gravity of 
the present situation. The target of self-
sufficiency, therefore, is as far as ever. It is 
also ironical that the facts and figures show 
that there is something radically wrong with 
the Government's appraisal of the food 
situation. They insist on claiming that there is 
increase in production. In that case, people are 
entitled to ask why scarcity has begun to 
manifest itself in several parts of the country? 
In our country there are several parts which 
are generally surplus. Take the case of 
Rajasthan. The Bikaner division or the former 
Bikaner State has always been surplus and the 
prices, as far as Rajasthan was concerned, 
were the lowest in the former Bikaner State. 
Now, in the Bikaner division of Rajasthan, 
that part which is the granary of Rajasthan, the 
prices have soared so high that it has gone 
beyond the means of a very large number of 
people. It cannot be understood why this is all 
happening. It is not only in one or two places. 
Well, we know, we have just been told by 
several of our friends about the situation in 
Bengal and Bihar. But in the other parts which 
are generally surplus areas, we understand that 
the prices have soared very high. The 
Government have taken certain steps. In the 
last session and previous session also, when 
the food situation was getting out of control 
and the Food Minister was cornered during 
Question Hour or otherwise, he said he was 
taking steps to see that the prices would come 
down. The banks were asked not to advance 
money and other steps were taken. But all 
these steps have proved futile. When the Food 
Minister made a state- 
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[Shri Jaswant Singh.] ment in this House 

the other day to clear his position, we had 
expected some positive indication of Govern-
ment's ability to deal with the problem of 
rising food prices, but the Food Minister's 
statement brings us only cold comfort. 
Whatever may be the position, actually the 
stark fact remains that food has become very 
dear. It has become scarce. It is getting beyond 
the means of a very large section of the people 
to buy food and in some parts of the country 
the situation is getting even beyond control, 
and it becomes apparent that the Food 
Ministry is unequal to the task that they are 
expected to perform. In short, the Minister for 
Food and Agriculture has been more at pains 
in puting a gloss over unpleasant facts than in 
suggesting remedial actions. To a certain 
extent it is heartening— and we are thankful 
to him for this— that in his statement he has 
said that he is making certain arrangements to 
rush food supplies to scarcity areas and also to 
tighten up distribution of stocks. But this does 
not give us the right appraisal of the food 
situation. He has also in his statement said that 
he is appointing a high-powered committee. It 
cannot be understood. On the one hand, he 
does not think the situation is as bad. On the 
other hand, he is thinking of appointing a 
high-powered committee. What will this high-
powered committe do, if the situation is not 
very serious? So, from the very beginning up 
till now, if we go into the food policy adopted 
by the Government, and the facts and figures 
which they have produced from time to time, 
and the facts and figures given in the 
statement of the Food Minister presented to 
the House two days ago, it will show that the 
Government have not been able to cope with 
the situation. Not only that, the task is far too 
big for them. And, therefore, if the country has 
to be saved and the people have to have 
confidence in the Government, some drastic 
steps have to be taken. The Government have 
also to see that their policy on food has to be 
changed drastically before  the  situation  goes 

out of their control. From this it appears to me 
and to many of the people who think likewise 
that in regard to the food policy, the Gov-
ernment's policy has not been a success and 
much remains to be done. 

I would now only—in view of the shortness 
of time—say one or two words in regard to 
foreign policy. Sir, it is admitted on all hands 
that because of the personality of our Prime 
Minister, as far as the other countries are 
concerned, the foreign policy has met with 
some success, and it is a matter of pride that 
the voice of our country is heard in the comity 
of nations. But in regard to the foreign policy, 
as far as it relates to our national interests, we 
have not been able to appreciate during the 
last seven or eight years that we have met with 
any success. Take the question of Pakistan. 
Take the question of the people of Indian 
origin in Ceylon or in South Africa, or our 
sphere of influence in Nepal or in Tibet. Take 
even the case of the French possessions which 
have been handed over to us. Even now there 
is bitterness on this score. It has not met with 
success, and something has to be done about 
safeguarding our national interests. 

Eventually, Sir, one word about Goa. Much 
has been said about this question by other 
Members, but I would only submit one or two 
remarks. I have also read the statement of the 
Prime Minister made in the Lok Sabha 
yesterday in the papers. The more we read that 
statement and the views of the Government the 
more it goes beyond our comprehension as to 
where the Government stands so far as this 
question of Goa and our national interests and 
our foreign policy are joncerned. The more we 
think about it the more we feel that this 
international phobia has caught hold of us to 
such a degree that we are even afraid of our 
own shadow to tackle with the national 
interests in our foreign policy. The position of 
Portugal is absolutely clear. They have    made 
their position    so*- 



517 Motion of Thanks on    [ 17 MAY 1957 ]       Presidents Address       518  
clear.    They  say  that  "you  treat us either 
as  your     neighbours,  or fight with us and 
turn us out because you are  a  much   bigger  
nation,   or   just ignore us.    Beyond these 
three positions  we  are  not  going  to  listen  
to you. You choose whichever you like". 
Their position has been made so clear that  
there  is  no  ambiguity  about  it whatsoever. 
Even then we are hesitating   and   vacillating   
and  we   do  not know what international 
consequences may follow if we assert our 
right. In the last session in the month of 
March the  Prime  Minister  said  that  before 
long  he  would   take  some  steps   by which 
this problem would be solved and he would 
also take the Opposition into confidence. 
Speaking in this House he moderated his 
statement to say that the hon.  Members may 
not expect something miraculous to happen  
but   some   steps   will   be   taken. Since   
then   nothing   has   happened, though   
during  all   these  past  years, every   year,   
the   President's   Address has   been   making  
mention  of   Goa. This year for some reason 
or other no mention is made of Goa. 
Naturally, hon. Members are very anxious 
that in view    of the  declared policy    of 
Portugal on this issue and in spite of the   
promises   made   by   the   Prime Minister 
nothing really has been done. Now the Prime 
Minister says in the Lok Sabha that within 
this month he will do something, he will 
consult the Opposition and steps will be taken 
in consonance with our policy.    We fail to  
understand  what  is   the   Government's  
foreign  policy  as  far  as  our national 
interests  are  concerned.    If that is so in 
regard to Goa, we can see that in the near 
future or in the foreseeable future we can 
never get back our territory, which is Goa,  if 
this policy is followed. Therefore, Sir, I 
would submit that in regard to our national  
interests  the  foreign  policy of the 
Government has been defective and it has not 
been in our interest. 

With these words, Sir, I resume my seat. 
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DR. R. B. GOUR: On a point of order, Sir, I 

think the hon. Member is reading his speech. 
This is not allowed. 

SHRI P. N. RAJABHOJ: Not reading. 
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PROF. A. R. WADIA (Nominated): Mr. 

Vice-Chairman, Sir, I listened to the 
President's Address with great respect, but 
with very mixed feelings and certainly, 
without enthusiasm. I have listened to the 
several speeches that have been made in this 
House also with mixed feelings. There is one 
point about the food situation in which I find 
myself in complete agreement with all that has 
fallen from the lips of Dr. Gour. I think he put 
the case extremely well and I do hope that the 
Government will take serious steps to consider 
the situation. It is all right to be told by the 
Deputy Minister for Food that production has 
increased by 25-9 per cent, and the yield per 
acre has increased by 11 per cent., and rice, 
wheat and coarse grains also show an increase 
in production. But the unfortunate fact remains 
that the prices go higher and higher, food has 
still to be imported and various parts of the 
country are practically in famine conditions. 
This is a very serious matter. The one relieving 
feature in the Government's policy is the 
statement which I find towards the end of the 
statement of the Deputy Minister for Food that 
a high-powered committee is going to be 
appointed to investigate into these conditions 
and to suggest measures. Well, Sir, we are 
very familiar with the appointment of 
committees and commissions. Sometimes, they 
are appointed merely to kill time; sometimes, 
they are appointed with a very serious purpose, 
and I do hope that the intention of the 
Government falls in the second category on 
this occasion. Recently, we had the example of 
the Commission which was appointed to 
enquire into the Mahbub-nagar accident, and 
we know that the Government has not 
accepted their suggestions. That is rather 
unfortunate, because when a committee or a 
commission is appointed, one has a right to 
expect that the proper persons have been 
appointed and that the work has been properly 
done, and the public have a right to expect that 
the Government will accept their 
recommendations. Anyway, I hope, that    this    
high-powered    committee 
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[Prof. A. R. Wadia.] will not meet the same 
fate as    the Commission  in  connection  with    
the Mahbubnagar accident. 

Well, Sir, there is a very passing reference 
in the President's Address to the problem of 
Suez Canal. I find that there is almost a note 
of optimism; certainly of complacency. I 
regret to say that there is no justification for 
this complacency. We still find that the 
situation is tense; we still find that France, still 
on the war path, has not accepted the con-
ditions laid down by President Nasser; we still 
find the position of Israel very weak, and 
President Nasser is not going to extend to 
Israel the same consideration which he has 
been extending to other countries, and that is a 
very serious situation. Any day it may flare up 
into a huge conflagration. I do hope, Sir, that 
when our Prime Minister visits Cairo and will 
have a talk with President Nasser, he will 
impress on him the importance of recognising 
Israel as a political entity. It is no use keeping 
that wound alive all the time. After all Israel 
has come into existence. It is not a powerful 
country, though an extremely intelligent 
country, and therefore it has a right to live like 
good neighbour With the surrounding Arab 
States. 

Well, Sir, the position in Kashmir also has 
got to be considered. There is a very passing 
reference to the report of Mr. Jarring. It is a 
very very sore point with us. We are very 
bitter about Kashmir, and we find on the 
authority of Mr. Bevan that the Pakistanis are 
still more bitter against India in connection 
with Kashmir. There does not seem to be any 
common platform from which the question 
could be discussed, and that is a very 
unfortunate state of affairs. The only hopeful 
thing is that both the parties seem to be 
sincere, and I am absolutely certain that India 
is sincere that whatever happens, the question 
will not be decided at the point of the sword. 
That is a very hopeful sign, because after all 
the Pakistanis  till  yesterday    were    our 

brothers. But this continuous suspicion, 
continuous quarrelling and this atmosphere are 
all very disquieting. It puts India in the wrong; 
it puts Pakistan in the wrong. Therefore, 
something has got to be done about it. 

Now, it seems to me, Sir, that the only 
possible point of approach is the suggestion 
which came from the Prime Minister some 
time ago—may be a year ago or two years 
ago—to accept the present position or the 
status quo, or in other words, to accept the 
partition of Kashmir on the present lines as a 
practical solution. I know that there are many 
in India who do not accept that suggestion, and 
I am perfectly certain that there will be a howl 
of protest in Pakistan against it, but Kashmir is 
no-more a mere Indian question or a mere 
Pakistani question. It has become an 
international question, because both the blocs 
look upon Kashmir as a convenient halting 
place or a jumping place, and therefore they 
too are interested in what happens to Kashmir. 
And I am perfectly certain that if a person with 
a suave personality, who has the confidence of 
both the blocs, sets about bringing about a 
reconciliation between our Government and 
Pakistan, there is a way open. I have reasons to 
believe that this solution will be acceptable to 
the two blocs, and they can easily put pressure 
on both the Governments to accept the 
position. That seems to me, Sir, to be the only 
way out of the difficulty. After all, under 
pressure-of circumstances we had to accept the 
vivisection of our own country as a matter of 
practical politics. Kashmir comparatively is a 
smaller question than India, and therefore, the 
division of Kashmir should not be considered 
to be an impossible proposition, and" that is the 
only way in which a certain amount of good 
feeling can be brought about between our two-
Governments and our two peoples. 

There is also a very passing reference in 
paragraph 13—I would call it even an 
innocuous reference—to the reorganisation of 
States.    But I find 
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that the occasion has been taken by any friends 
on the Opposition side to Take up the question 
of Bombay State, and a very powerful plea has 
been put forward that as a result of the recent 
elections the Samyukta Maharashtra should be 
brought into existence with Bombay City as its 
capital and that Mahagujarat should also be 
brought into existence. Well, Sir, this question, 
I regret to say, has been opened again. We 
know what an enormous amount of trouble we 
had. Coming from Bombay, as I do, I know 
how strained the feelings had hecome. For 
centuries and more the Gujaratis and 
Maharashtrians had lived together literally like 
brothers. Why this sudden animosity came 
about is a mystery to me, though I can say that 
it was more the creation . . . 

DR. R. B. GOUR: You ask the Government 
about it. 

PROP. A. R. WADIA: It was more the 
creation of what my friend, Dr. Gour, calls 
people who are politically conscious. I do not 
know what his definition of 'political 
consciousness' is. If I am able to understand or 
interpret it, it means the consciousness of 
people who want to be Chief Ministers, 
Ministers and Deputy Ministers. It is easy 
enough to exploit this position and to persuade 
the rank arid file, even the dhobis and the 
barbers, to whom my friend, Dr. Kane, 
referred. It is possible to excite their feelings . 
. . (Interruption). Well, they are in a way, but 
it all depends on how you lead them. They 
«xpect a wise leadership. 

 
SHRI B. B. SHARMA (Vttar Pradesh) : 

And they might be masters in the future also. 

PROF. A. R. WADIA: Well, might be; why 
not? 

Well, Sir, now what I am suggesting is this 
that this reference fo the recent elections, I am 
afraid, is a little out of question. After all this 
question was determined by Parliament. 'The  
only  unfortunate  thing  is    that 

.18 RSD—3. 

elections took place a little too early, before 
there was time for the passions to cool down. 
Anyway, one thing is certain that during the 
last several months we have had perfect peace 
in all parts of the present Bombay State. And 
this continuously keeping alive the wound 
does not do good to any one. We are all proud 
of saying that we are Indian nationals. Well, if 
we are Indians first and Indians last, why 
should there be a sense of separateness 
between the Gujaratis and Maharashtrians? 
There is hardly a village in Maharashtra where 
you do not find Gujaratis. There is hardly a 
village in Gujarat where you do not find 
Maharashtrians. They have lived together and 
worked together. This sort of sense of sepa-
ration is a very artificial creation, though I do 
not deny that it exists. It does exist. Well, Sir, 
if this incapacity of the Maharashtrians and 
Gujaratis to live together is a reality, which I 
deny, then it is a negation of our Indian 
nationalism, and it }s from that broader 
standpoint of Indian nationalism that I would 
appeal to all Indians, whatever the partly they 
may belong to, to give a chance to the present 
Bombay State to function successfully. If in 
course of time you find that it does not func-
tion successfully, and if the Gujaratis feel that 
they are exploited by the Maharashtrians, or if 
the Maharash--trians feel that they are 
exploited by the Gujaratis, surely there will be 
time enough to reconsider the whole question, 
but do not take it for granted. I am perfectly 
certain that this feeling does not exist except 
amongst the people who are."politically 
conscious". 

A good deal has been made of the recent 
elections. Reference has been made to it by 
my friend, Dr. Kane. The feeling that he 
expressed—I do not know the exact word that 
he used—was . . . 

AN HON. MEMBER: The major part. 

PROF. A. R. WADIA: . . . that Vidarbha  or  
Marathwada  is  not    so 
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[Prof . A. R. Wadia.] important as the rest 
of Maharashtra. The caste system has done 
enough harm to Indians in general. We do not 
want this caste system that one part of 
Maharashtra is of the Brahmin caste and the 
rest are not, that Vidarbha and Marathwada 
are not as important as the rest of 
Maharashtra. This is an unfortunate state of 
affairs. Vidarbha has declared itself very 
strongly. Marathwada has done so. A large 
portion of Gujarat has declared itself for this. 
We need not make too much of these 
elections. They may represent a certain 
passing mood. If they represent a permanent 
mood, there will be time enough to reconsider 
the whole position. I heard the speech of Dr. 
Kane with very great respect. It was certainly 
not the speech of a politician. It was the 
speech of a scholar, an experienced and wise 
man, whose leadership ordinarily I would 
accept, but I listened to him with a sense of 
disappointment that even he should allow 
himself to be dominated by this idea that 
Samyukta Maharashtra should come into 
existence. Well, Sir, if numbers mean 
anything, it seems to me that the majority—I 
say it with a sense of responsibility—of the 
citizens of Bombay has not voted for  
Samyukta  Maharashtra. 

DR. R. B. GOUR: What about the 
municipal elections? 

PROF. A. R. WADIA: The total number of 
voters came to 30 per cent, and all the 30 per 
cent, were not for Samytikta Maharashtra, 
because the Congress Party, may be in a 
minority, is still there. Anyway 70 per cent, of 
the people did not vote. Why did they not 
vote? Because the people felt that things were 
all right. There is no particular fear of the 
Maharash-trians in the minds of the Gujaratis 
and no particular fear of the Gujaratis in the 
minds of the Maharashtri-ans. They have 
worked together and lived together . . . 

DR. R. B. GOUR: Because many people 
did not vote in the elections, 

does  it mean  that they do not want [he 
Parliament and the Government? 

PROF. A. R. WADIA: That means mat they 
are not anti-anything. It means that they are 
satisfied with things as they are. If they were 
dissatisfied, certainly they would have voted 
one way or the other. Bombay City is at 
peace. Let us leave it in peace. If at any time 
in the future there is need to reconsider the 
position, that opportunity can be taken up. 
Nothing is final. Dr. Kane said very correctly 
that nothing was final. If the present state of 
things does not function satisfactorily, then it 
is open to Parliament to undo the work that 
was done six months ago. I do submit this in 
the name of Indian nationalism, in the name of 
peace, in the name of goodwill between 
Maha-rashtrians and Gujaratis. We are all 
living in peace at the present moment. Let us 
live in peace. Do not disturb our friendliness, 
our love towards one another. We together 
have built up the, City of Bombay, and we are 
proud of it. That is the thing that I would like 
to emphasise in this connection. 

There is a little point to which I would like 
to refer and that is Government by Ordinances. 
I am inclined to agree with the critism made 
by Mr. Rajah. Government by Ordinances is 
not democratic government. One great 
bulwark of the democratic system of 
government is the respect in which the 
judgments of the High Courts and the 
Supreme Court are held. If the government 
were to do so only when it suite them, I ;am 
afraid that the very foundations of democracy 
will be shaken. However distasteful and 
inconvenient the decision of the Supreme 
Court was in this connection, I do wish that 
the Government had shown the magnanimity 
to accept it. If they found it necessary to 
change that position, they could have taken 
advantage of the ordinary process of 
legislation after giving the employees an 
opportunity to represent their case instead of 
cutting short the whole thing by passing    an    
Ordinance.    No    doubt, 
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within six months they will come and say, 
'The Ordinance has expired and you must 
ratify it." And, of course, it will be ratified. 
This is a most unfortunate state of affairs. 

Well, Sir, as I have said before, I listened to 
the President's Address with mixed feelings. 
Anyway, I am thankful to the President for the 
very modest and moderate way in which he 
has worded his Address. We are very grateful 
to him for giving us an opportunity to 
expound our views on some of the most 
important questions  that face us. 
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SHRIMATI YASHODA REDDY (Andhra 
Pradesh): Mr. Vice-Chair-^ man, I take this 
opportunity to thank the President for his 
presentation of the Address to the first Session 
of the Second Parliament. This Address is, Sir, 
devoted mostly to internal affairs, not giving 
much prominence to the external ones. I for 
one, Sir, feel that there is no need to get alarmed 
about the internal situation. General elections, 
of which there is no parallel in the world, took 
place very smoothly and in a very orderly man-
ner. This shows the unity of our country and the 
consciousness of our people to pursue 
democratic form of government and a 
satisfaction that we have made good progress 
these years but this should not make us feel 
complacent or very smug. Of course, we have 
progressed and progressed much beyond our 
expectation, and yet when we see the statistics 
on the one side and the reality on the other side, 
we feel that there is no connection between 
statistics and reality. This is prominently seen as 
far as the food situation is conoerned. Of 
course, the Presidenl has said that it is not an 
alarming state. At least we have to concede that 
the present food situation 1< critical. I am glad 
the Prime Ministei accepted the position.   I do 
not wanl 
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to go into this question. Prices might have 
risen due to inflation, due to lack of enough 
stocks or it may be due to hoarding or even 
lack of food production itself, but what I want 
to ask is what Government are going to do. 
Are they suggesting any means to tide over 
this emergency or not? I am not talking about 
long-term measures; of course, so far as long-
term measures are concerned, they have got 
the Second Five Year Plan, the programme to 
increase cultivable land and to improve 
methods of cultivation; but what are they 
going to do at the moment? Are they going to 
do something to check these prices or not? 
Many suggestions have been given and I have 
a few more also. I think Government should 
immediately ban transportation of food from 
one State to another. If this is done 
immediately, food prices at least in the surplus 
States will go down and once they go down, 
Government could procure grain and distribute 
it to the deficit areas at fair price levels. There 
may be a few people who may ask, "Don't you 
want producers to get better prices?" I want 
them to but that does not mean that we should 
allow the producers to get better prices at the 
expense of others. I want Government to buy 
directly from the farmers during the harvest 
time when prices are bound to be cheap and 
Government can operate at better prices. 
Government can also release the stock when 
the hoarders release the grain thus relieving 
the pressure, and help reduce the level of the 
prices. 

Sir, so much has been said about the 
Second Five Year Plan and its 
implementation. I agree that we have made 
very great strides, but I feel that we have yet 
tD achieve what we would like to have. We 
could have done better and so, I want to know 
what the reasons for this are. Sir, public 
opinion has not been mobilised and the people 
have not been made plan-conscious. 
Government have got very good plans but 
they have not seen to it that the public is made 
conscious of this and they have   not 

taken enough care to see that the public 
becomes plan-minded. There are two ways of 
doing it. The Government machinery has still 
got its old bureaucratic traditions. If Gov-
ernment see to it that such traditions are no 
longer there, if the people in the Government 
are not bureaucratic, then  people  will  
respond better. 

The President has said that ihe N. E. S. and 
the Community Development blocks have 
done well. I do not deny that. Rural 
reconstruction, of course, is the most 
important programme in our Plan, but the 
point is whether we are getting any substantial 
return on the money that we are spending on 
these blocks. That is what I want to know 
from Government, and before this Plan comes 
to be successfully implemented, I want the 
Government to take steps to reorientate the 
public mind and make the people a little more 
plan-conscious. 

I woqld like to say one or two things about 
the food problem. People have been saying so 
much about the food problem but nobody has 
given thought to the inter-linking of the food 
problem with that of the population. India is a 
highly populated country and I feel that unless 
the food problem and the population problem 
are inter-linked, unless we solve the 
population problem on a permanent basis and 
solve it systematically and scientifically, we 
will not be able to tackle the food problem on 
a permanent basis. Secondly, Sir, connected 
with the population and food problems comes 
the unemployment problem. Nothing has been 
said about this unemployment problem by our 
President. We see that educated and 
uneducated people are suffering from want of 
employment. I want to confine myself to the 
unemployment of women. Of course, you may 
ask, "Why confine yourself to the employment 
of women?" Firstly, because so far as men are 
concerned, there are enough champions and 
secondly, because women are based on a 
different level than men. With all this talk  of  
equality,  I feel  that 
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[Shrimati Yashoda Reddy.] women cannot    
compete    with    men because of their 
biological and physical differences. 

SHRI P. N. SAPRU (Uttar Pradesh): Does 
Dr. Seeta Parmanand agree with you? 

SHRIMATI YASHODA REDDY: Nobody 
need tell me. I sometimes express my own 
opinion. 

We women number more than 50 per cent, of 
the population and out of this 50 per cent., 30 
per cent, may spend their time in the houses, not 
contributing even a pie to the economic, side of 
it. I feel and nobody in this House, not even the 
redoubtable champions of women's position in 
ancient India, would disagree, that if we tap the 
potentialities of women, life in every home 
could be better and happier. I want to ask the 
Government how they are going to tap the 
potential capacity of women. What kind of 
avenues of income are they going to show them? 
I am not saying that women should vie with men 
in every walk . of life, nor would I agree if 
someone gets up and says, women is not fit for 
this work or that. I would only suggest that the 
Government should immediately constitute a 
commission to study, the problem of unemlpoy-
ment among educated and uneducated women 
and provide some avenues of income for them. 
Sir, all these problems are inter-related with 
food. 

After dealing with food which provides 
sustenance for life I come to armaments which 
deprive a man of his life. If our country under 
the' able guidance at our beloved Prime 
Minister has contributed much to the 
attainment of peace in the world as a whole I 
feel that still there are several elements which 
aim at the disruption of peace. The question of 
disarmament has been there always but now 
with the advent of nuclear weapons it has    
become    an    urgent 

question to be solved. Nuclear weapons, 
however, pose a problem before humanity, a 
problem which is fatal in. its nature and 
consequences. Science which has been called 
by man to his aid and to be his slave has turned 
out to be his master. We had the nuclear 
weapons first and now we have the thermo-
nuclear weapons. What else will come, I do not 
know,, and there is a mad race among all the 
powerful nations now to produce more of these 
weapons and tests are going on at periodic 
intervals. These tests are poisoning the 
atmosphere of the world and this strontium 
which is a by-product of these test explosions 
is going to have a calamitous effect on 
humanity as a whole. It affects the people 
living and wtiat is worse— as a woman and as 
a mother I feel very acutely—it affects the 
unborn. It exposes everyone on the face of the 
earth to all sorts of dangers; it exposes 
everybody to a slow and tor-tuBOUs decline. 
Everybody knows that it is going to produce a 
race of deformed and diseased people, de-
formed in mind and deformed in body and 
what a burden such pro-gency will be to a 
mother, I cannot imagine. So, what I would 
like to impress upon the Government is that we 
should do something definite about it; we 
should do something immediately to stop these 
nuclear explosions. We must congratulate our 
Prime Minister for having realised the dangers 
of these explosions even as far back as 1954 
and today he is rallying round him world 
opinion. So, the psychological moment has 
come, the correct time has come, for him to see 
that something serious is done. I would request 
him that when he meets the other Common-
wealth Prime Ministers shortly, he should give 
this issue first priority and he must bring home 
to the other Prime Ministers of the 
Commonwealth the dangers to which the world 
is being exposed. He can also, as suggested by 
some of our other friends, call a conference of 
the Asian and African countries or he can put 
this to the Bandung Powers or the Colombo 
Powers and see that something definite is done. 



 

One more point I would like to refer. {Time 
bell rings.) Just one minute, Sir. What I want 
to say is that the disturbed peace in ihe 
Middle East is being exploited by the Powers 
of the world to their advantage and I would 
request the Government and the Prime 
Minister to use their good offices to see that 
Middle East is not used as a pawn in the game 
of power politics. Thank you, Sir. 

SHRI P. N. SAPRU: Mr. Vice-Chairman, Sir, 
I would like to give my support to the Motion 
of Thanks that has been moved by any distin-
guished friend, Mr. Algu Rai Shastri. The 
President has, in the admirable . Address which 
he gave to both Houses of Parliament, invited 
our attention to our immediate problems. That 
is the function of the President's Address, and 
the President has performed "ft admirably. He 
has invited our attention to our internal prob-
lems which are of an over-shadowing character 
and he nas also invited our attention to 
international problems. 

Now, a great deal has been said about our 
internal problems but there is one matter to 
which, though no reference has been made by 
the President as a citizen of Uttar Pradesh and 
as a representative of Uttar Pradesh, like to 
make a direct reference. 

SHRI B. K. P. SINHA (Bihar): There is no 
Uttar Pradesh citizenship, only  Indian  
citizenship. 

SHRI P. N. SAPRU: I know. That is why I 
added 'as a representative of Uttar Pradesh'. 
The matter I have in mind is this. For the last 
few days, since the 10th of this month, we are 
having a most misconceived agitation and it 
is called satyagraha. It is being sponsored by 
a political party without any sense of respon-
sibility. I am not going into the question 
whether the demands made by that political 
party are right or wrong. I have not examined 
those demands; they may be right or they 

may be wrong,   and   I     express   no opinion  
on  that  question;  but it    i3 intolerable that in a 
democracy where you have a  chance of    
wooing    the electorate  and  turning  the    
Government  out you should resort to    this ugly 
device of what you call    satyagraha.    I do not 
know, I am not    a Sanskrit  expert,  but  I  
would  call it duragraha.   I am prepared to 
concede that there are occasions in the life of an   
individual   when   it becomes his that that law is 
inconsistent with the law of his inner being.    
That is not the  position  here.    What  Dr.   
Lohia and the Socialist -Party want today is to 
overthrow the Government of that State by this 
satyagraha    movement. •Well,  they are not 
going to succeed in that but I would like to make 
an appeal to Members of the Opposition parties,   
responsible  Members   of   the Opposition 
parties, I would appeal to the Praja Socialist 
Party and I would appeal     to    the    
Communist    Party, because the Communist 
Party now   is a key party which is controlling 
the State of Kerala, I would appeal to all of them 
to dissociate themselves from this  movement. 

SHRI B. B. SHARMA: It is as bitter as 
Karela itself. 

SHRI P. N. SAPRU: I wanted to make a 
reference to these matters because I thought 
it was necessary that men, who value ordered 
progress in the interests of the second Five 
Year Plan, should make their position clear 
in regard to an agitation of this character. 

Then, as the time is limited, I will not go 
into details and refer at length to the food 
problem and other internal problems. I should 
reserve what I have got to say on these 
matters. for my speech on the Finance Bill but 
I would invite your attention to one or two 
matters of an overshadowing character so far 
as international affairs axe concerned. It is 
said that we attach far too much importance to 
international affairs.      I    wish    it 
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[Shri P. N. Sapru.] were possible to lead 
an isolated life, but we cannot; wc simply 
just cannot. We are 400 million people and 
we happen to be the second big Power in 
Asia. These are days of open diplomacy and 
these are days of United Nations and we 
have, therefore, whether we like it or 
whether we do not like it, to take an interest 
in  the world around us. 

The most important question which has  
been  agitating the public    mind recently is 
that of the  hydrogen bomb tests.   Russia, 
America, England, none of these three big 
powers is prepared to   give   up  these  tests     
unilaterally, though  it must be conceded to    
the credit of the Soviet Union that it has 
proposed that these tests be abandoned.   I  
was  deeply  distressed to read tnis morning 
that the hydrogen bomb test has actually 
taken place, that the British   Government  
has    held    this hydrogen bomb test.      I 
have    great admiration,    I have sincere    
affection for the great British people and it is 
a tribute to them that there were so many 
people who were against it.     I think  Britain   
would  have  risen    in moral  stature if she 
had taken    the line, "though we have the 
power and the  means  to   make   these  
hydrogen bombs, though we have the 
scientific skill to make these hydrogen 
bombs, we unilaterally abandon these 
bombs." But this Britain has not done and it is 
a shocking    thing    that    the    site selected 
for these bombs should have been the Pacific, 
that is, in the Asian continent. 

SHRI  VIJAY   SINGH   (Rajasthan): It 
should be Atlantic. 

SHRI P. N. SAPRU: Lord Cherwell, who 
is an eminent scientist says that-people are 
exaggerating the effects of the radio-activity, 
which are fairly harmless. If it is fairly 
harmless why not have these tests in the 
English Channel? Why not have them in the 
Atlantic Ocean? Why reserve these tests for 
this harassed continent ot Asia-? 

Let me just pass on to another problem.    I 
am a very great admirer of the  American  
people.    I  would  like co-operation    
between    this    country and America   to 
develop  and    grow. But I have not been able 
to understand   all   the    implications    of    
the Eisenhower Doctrine.   Is it one of the 
incidents of that Doctrine that ancient 
regimes, feudal autocracies should be 
supported and that nationalist movements  
should be confused    or    confounded with 
Communism?    I think the  problem  of  Israel  
too    deserves consideration.    It was  a 
mistake    to have created Israel, but I am 
prepared  to grant that Israel has  come to 
stay.   But what about the Arab refugees?      
Has  the United Nations    no obligation 
towards the Arab refugees? Can the problem 
of Israel or can the problem of the Middle 
East be solved without  a  four-power  
conference,  a't which the Soviet Union will 
also be represented?      We have to be very 
frank about these matters.    Some of the 
powers  seem to think  that it is possible for  
them to  establish  peace in  this world  by  
acquiring  strength. Well, there is no end to 
this acquisition  of  strength.      Then,  what is  
it that  the  big powers  propose  to  do? Do 
the Western    powers    want    the Soviet  
Union   and   the   other  eastern democracies   
to   come   to  the   United States  in   sack  
cloth  and  ashes   and say:   "Oh", Sir, though 
we have    not fought the battle and we have    
not fought the war, we are so awed by your  
might  and  by  your    greatness that we make 
absolute    and    abject surrender of ourselves 
to you."? Well, that is not the way of peace.      
The Versailles   spirit  led  to  the    Second 
World War and all    that    that    was meant 
for mankind.   This spirit might lead mankind 
to another war.    I am not a supporter of the 
Russian bloc. That is not my point.    I am not 
an admirer of all that they have done in 
Eastern Europe.    But I do think that the  
problems   of  Eastern   Europe   or of the 
Middle East or of China cannot be  solved  by  
giving  atom  bombs  to West Germany or 
giving atom bombs to Formosa   or  South  
Korea  or    by 
giving military aid to Pakistan.   I am 
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glad, therefore, that a citizen of a neutral 
country, who was President of the Security 
Council and who came to examine the 
Kashmir question, was able to understand 
that there was something in our case, that the 
solution of the Kashmir issue had been 
complicated by a change in the pattern of 
power blocs in our past of the* world. In this 
country we are going to spend Rs. 59 crores 
more this year for our defence and we have 
to thank our Western friends, our American 
friends for this increase in our defence 
expenditure, because they have been giving  
military  aid  to  Pakistan. 
Let me also say that we should not speak in 
an apologetic manner about our achievements  
in  Kashmir.      The Indian  sub-continent 
was one united continent.    In  this  House  I  
said the other   day   that   there  was   a  
mystic unity about this sub-continent and we 
are tied to the people of Kashmir by 
everything that matters.     (Time' bell rings.)    
We have ties with it.    If you will just give 
me a few minutes more, I will explain.    I 
think there    is    a tendency on our part to 
over-emphasise the legal aspects of the 
Kashmir case.    We have a very good case in 
law so far as Kashmir is concerned. But I 
maintain that we have an excellent  case  on  
moral  grounds  as  well so  far   as    Kashmir    
is    concerned. Remember,   Mr.   Vice-
Chairman,   that we have 40 million Muslims 
in    this country.    We   are   the   third   
biggest Muslim  country  in  the  world  
today, if you would like to put it that way. 
First is Indonesia; second is Pakistan with 60 
million and, third, India with 40 million.    
Can our Muslim friends here say that they 
have no fairness, justice   and   equity   of   
treatment     in everything    that    matters      
in    this secular    Republic    of    ours?      If    
I were     a     Muslim,     I    would     insist 
that   Kashmir   be     a part   of India, because  
that  is  the  only    guarantee that I would 
have as a member of a minority  community    
in    a    secular democracy.   A Muslim State 
in which the Muslims are in    a majority,    in 
a  vast  Federal   Republic,   can   carry more 
weight than by representatives elected by 
separate or joint electorates 

to Parliament: Therefore I would like to 
emphasise the moral aspect of the Kashmir 
problem.      The legal aspect is quite clear.     
We need no arbitration    for   that    purpose.      
The resolution of August 13 is there and it is a 
very simple one.   The resolution of January 5 
is a very simple one. And it is quite clear that 
so far as Pakistan is concerned, she has not 
carried out her    promises.      Therefore,    the 
question of plebiscite does not arise. We  
never gave an    undertaking    to Pakistan.    
Our undertaking    was    to the people of 
Kashmir.    Pakistan has no   locus  standi.    If 
we ever agreed to arbitration, we would be 
compromising   with   our   independence.     
We cannot compromise with our Indepen-
dence.    Is Britain prepared to submit |   the 
question of Cyprus to the arbitration   of   
Asian  countries?    Is  France prepared  to  
submit  the  question    of Algeria   to   
arbitration?     Then    why should  there  be  a  
special  Law  only for us?   I think the worst 
solution we can think of in existing 
circumstances is one which would unsettle    
settled facts. Therefore, unless it be the desire 
of the Western powers to create chaos, 
anarchy and bloodshed in this country, the 
best thing for them would be to let sleeping  
dogs  lie.    We  should be  firm  about  these    
matters.      We should not be apologetic about 
these matters.      We  should not  talk  as  if 
we were ourselves doubtful pbout the morality 
of what we are.doing.     We are on firm moral 
grounds, and it is because we are on firm 
moral grounds that  I  say  that  our  Kashmir  
policy is basically right. 

Thank you very much. 
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SHKI DEOKINANDAN NARAYAN: Sir, 1 

won't be able to finish within ten minutes. If 
you give me some more time, I shall be 
highly obliged. 

MR. DEPUTY CHAIRMAN: You can take 
two or three minutes more. 
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SHRI SITARAM DAGA (West Bengal) : 

Mr. Deputy Chairman, Sir, I am a Member 
from West Bengal. It is referred to in the 
Presidential Address about the slum clearance. 
As you know, Calcutta is, the biggest 
cosmopolitan city having the largest 
population in the whole of India. More so, the 
influx of refugees have made this area more 
unfit for clearance by the Calcutta Corporation 
which has got no money at its disposal. So, if 
the Government of India could grant some 
help to the Corporation, then these areas can 
be cleared out quickly and the diseases which 
are coming off and on in Calcutta in the form 
of epidemics can be removed. 

Secondly, I would like to bring to your 
notice about the area of North India where tea 
is the main product. As you know, the total 
production of tea in India is about 650 million 
lbs. out of which North India produces 520 
million lbs. Out of this, half the quantity is 
common tea and the rest is quality tea. There is 
a very big crisis now prevailing for common 
tea. This common tea is gradually losing 
market in the foreign countries in view of 
Africa and other countries competing with 
their tea at very cheap price. There is no export 
duty on African tea. So, it is better that we 
request the Tea Board to make vigorous 
propaganda in our country so that we can con-
sume to the maximum extent. The hon. the 
Finance Minister, while opening a centre in 
Bombay, remark- 

ed that tea would be a national beverage. By 
saying 'Swadeshi' I think he meant that. 

Tea, as you know, is the biggest foreign 
exchange earner among all commodities. So it 
should be seen that this industry is given just 
protection by the Government in all respects. 
The tea producers are facing a lot of 
difficulties to run even a small estate where so 
many laws and taxes relating to export, excise, 
road and entry have been imposed. It is diffi-
cult to run an estate without a lawyer. This has 
been the position for people running an 
industry today. 

I do not like to say that the Exchequer of 
India should be deprived of its legitimate dues 
but it should be seen by the Government of 
India that this biggest foreign exchange earner 
of tea should be protected by all means. This 
commodity cam stand competition with all the 
foreign countries. 

In North India tea is a seasonal industry 
because it begins with the monsoon and ends 
with it. In the South, of course, they have got 
two monsoons and so they can run the 
industry or pluck tea throughout the year but 
in North India it is quite different. 

There is another thing that I would like to 
bring to your notice. The International Tea 
Agreement has not yet been revised and it 
should be revised at once to regularise the 
export of tea from all the exporting countries 
on a pro rata basis.   Thank you. 

SHRI N. C. SEKHAR (Kerala): Sir, I would 
like to make out only two points. One is about 
the food situation and the other is regarding 
the shipyard. Many honourable friends have 
dealt at length with the grave food situation 
that is obtaining in our country. At the same 
time I found few of our honourable Members 
have touched on the problem of agricultural 
reform. The food problem and agricultural 
reform are certainly related to each other. 
Without improving the agricultural situation in 
our country it is difficult to improve the food 
situation. The Deputy Chair- 
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man    of the    Planning    Commission has, 
in the course of his speech at the 
Development   Commissioners'    meeting, 
stated that the Government had taken  special  
steps  to  develop  Community Projects    with      
a    view    to increasing food    production.      
At the .same  time  I  would like to bring  to 
the notice of the Government through this  
august  House  that  the  Government    have    
the    policy    of    giving loans    to   
peasants.    It was   brought to      our     notice     
by     certain sec-lions        of       peasants       
that     the loans  advanced to  them through  
the rural credit banks, wherever they are 
available,  are asked to be paid back -within   
a  prescribed  period   irrespective of the 
actual condition of    crop production.    They 
say that such kind •of things would not be of 
benefit to them or to the increase of 
production of    cereals.    This    is,    of    
course,    a secondary    problem    concerning    
the ceiling of possessions but since it may 
take a long time to bring about    the actual 
reforms, the    loans    advanced through these 
banks should be adjusted in such a way as to 
facilitate the peasants  to  return  them    in    
instalments and they should not be asked to  
pay  it  back  all  of  a  sudden.    If they  are  
asked  to  pay 50  per  cent, "back within 6 
months or a year    in which the    crop    may    
or    may not improve     due to    conditions    
of the season,      it     would   not   help.      
So the   realisation    of   the   loan should "be      
made      having      in    view    the actual    
situation    of    the  crops.      I wanted    to    
bring    this    before    this House  because  
three  or    four    days "before  we  started  
for  Delhi   certain peasants came to us and 
asked us to bring  to  the  notice  of  the    
Government  this  particular question    whi':h 
affects them greatly.    Under the present  
system  of  loan  advances,  many peasants 
refuse to take loans because they find it 
difficult to give back the loan  within  the    
prescribed     period, e.g., one year. 
"SHRI AKBAR ALI KHAN (Andhia 
^Pradesh): Is it not a matter for the local 
Assembly? 

SHRI N. C. SEKHAR:  But the local 
(Government  makes    adjustments    on 

the basis of the rules and regulations framed 
by the Centre. The Centre says that this 
particular loan shall be advanced on such and 
such basis and payments, repayments, etc., 
should conform to certain standards. On this 
basis, the peasants find it very difficult to 
avail of these loans. The advance of loans 
should be made on a liberal basis and the 
peasants should be given adequate time to 
give back these loan amounts without further 
incurring any loss or difficulty. This is very 
necessary. 

SHRI P. S. RAJAGOPAL NAIDU (Madras): 
Will not twelve months do? 

SHRI N. C. SEKHAR: Twelve months will 
not be sufficient because they want more time. 
Suppose the season is not all right, suppose 
there has been no rain and consequently 
drought or, in the other case, extreme rain 
which might wash away all crops, the 
peasants will not be in a position to return the 
loan within, twelve months. 

SHRI P. S. RAJAGOPAL NAIDU: I would 
like to know whether there is any crop in 
Kerala which lasts for more than twelve 
months. 

SHRI N. C. SEKHAR: NO, not that. We take 
two or three crops. It depends upon the season 
and the condition of the season. If there is too 
much of rain, it will wash away the crops and 
how can anyone pay back the loan? So also, if 
there is not enough rain, if there is drought, 
how can he find resources for paying back the 
loan? That is the question. Let the 
Government look into the matter and do the 
needful and that is why I have brought this 
point before the House.    It is a very urgent 
one. 

Next comes the question of hoarding. In the 
course of replies given in this House and in the 
other by the Food Minister, we have been told 
that hoarders are there. Certain figures were 
also mentioned. This thing has been going on 
all round the country and Government should 
take particular steps to see that hoarding is un-
earthed. For that, public support is very 
necessary. In the course of the President's 
Address,    public    support 
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is sought for but that sort of appeal will not 
work very much to the benefit ox unearthing 
this hoarding. We were told, from West 
Godavari, that a bumper crop was expected, 
but all the while, certain elements have been 
very active and have been hoarding paddy to 
be sold later on at higher rates during the 
coming two lean months. Whatever appeal the 
President makes, the Ministers make or the 
Parliament makes, we know very well as a 
reality that there are people who can mint gold 
on the dead bodies of people. We had 
experience of this in 1943 in Bengal when 
people were dying of starvation in lakhs while 
people were minting money by selling hoarded 
stock in the market. Similarly, there are 
elements all around us who are hoarding and 
who are minting gold in this difficult situation. 
So, Government should see that this problem 
is tackled by organising popular support; the 
people are prepared but Government should 
see to it that such popular support is sought 
for. They think that if support from the public 
is sought something untoward will happen; 
nothing untoward will happen if you appeal to 
the people for their support. They are the 
persons who actually suffer from scarcity and 
they will see that the hoarders are unearthed. 
For this thing Government's support is neces-
sary and Government can deal with this 
problem. Prices have increased very much but 
our Ministers say that the increase is not much. 
When the bank advance was stopped three 
months back, the price in our part was 10 
annas per Madras measure and now it is 144 
annas per measure in Cannanore, 13 annas in 
Ernakulam and the rest of it. This price is 
going on at a rate which the people find it very 
difficult to meet. Secondly, there is a very 
wide gap between the prices of Government 
stocks and stocks with private merchants. How 
can the people meet it? Therefore, particularly 
from the side of Kerala —of course, scarcity is 
there in other parts of India too—where the 
scarcity is felt to a great extent, I have to say 
that   only   45,000   tons   are     available 

for distribution to the people. We require 
45,000 tons per day whereas Government have 
a stock of only 45,000 tons for distribution to 
the people. Prices in the private markets are 
soaring very high and the people cannot 
approach anywhere near them. Due to this, 
they suffer for lack of food. Recently, I read in 
the Malayalam Press that starvation deaths 
have been reported from the Kurumbranad 
taluk in Central Malabar. We have read about 
starvation deaths in Eastern U.P. also. This 
situation is developing in every nook and 
corner of the country, which has not yet been 
brought to the notice of the Government. Even 
though this situation is obtaining all over 
India, it is of much concern to us, because 
Kerala is the worst suffering State on account 
of the shortage of paddy and rice. Government 
must see that every State's requirements are 
met from the Centre. Government must 
commander rice from the hoarders or get rice 
as easily as possible from outside. I must here 
bring to the notice of the Government that 
some sort of American rice is distributed to 
the people, but people say that they cannot 
afford the prices charged. Even though 
Government might be getting rice on some 
adjustment or contract, people are asked to pay 
higher prices than the prices they are paying 
for the local rice. 

In the course of his speech, my hon. friend, 
Dr. Raj Bahadur Gour, mentioned about a 
mill-owner who did blackmarketing, for which 
his licence was cancelled. Today I was told 
that that particular mill-owner is in Delhi 
trying to bring pressure to bear upon a 
particular Ministry to get back his licence. 
Such elements are hovering round Delhi to get 
back their rights for doing mischief on the 
people. Government should see that such 
people are not encouraged by giving back  
their facilities. 

I now want to mention about the shipyard. 
It is a big question. According to the Second 
Plan, Government is planning the 
establishment of a second shipyard but it has 
not yet decided as to where exactly it should 
be located.    At the same time, 
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avery State demands that this ship- i yard 
should be located in its own State. Andhra has 
got one which is a very good one where our 
ships are being built. Natural harbour sites ai*e 
there in Kerala and in the West Coast, 
particularly in Kerala. We have got the 
Ernakulam-Cochin Harbour area. We have got 
43 miles of backwater in which you can find 
out any favourable site for the establishment of 
a shipyard. (Time bell rings.) Similarly, we 
have Beypore and Belipattam in a very fine 
coastal area for the establishment of a ship-
yard. It is the demand of our State and of the 
entire people there that the second shipyard 
should be established in Kerala even though 
there are other States who may demand it. 
Some friends expressed concern that probably 
they were waiting to take a decision with a 
view to establishing the shipyard at Kandla 
Port. Because of the immensity of the 
influence of these people over Government, 
may be that that shipyard may be constructed 
there. I do not know whether it is a fact; it may 
be a scandal or a misnomer or something like 
that. All the same, in view of the economic 
difficulties and also in view of the intensity of 
the population and some other questions, it is 
our request to the Central Government that the 
second shipyard should be established in some 
port in Kerala which will benefit both the 
people there and the Centre because of the 
availability of cheap labour. 

These are the two points that I wanted to 
make and I hope the Central Government 
will pay particular attention to them. 

THE DEPUTY MINISTER FOR 
EXTERNAL AFFAIRS (SHRIMATI LAKSHMI 
MENON) : Mr. Deputy Chairman, Sir, I have 
asked for a few minutes not to make any 
speech on the foreign policy of our country 
but to answer some of the points raised by 
one of the previous speakers. 

Mr. Kishen Chand yesterday criticising 
the Government's foreign policy was bold 
enough to say that we  had  done  nothing  in  
favour    of 

banning all nuclear weapons. Sir, the reason 
why I want to explain the position of the 
Government, with regard to nuclear tests and 
also with regard to the use of atomic energy 
for peaceful purposes, is to disabuse the 
minds of those who have listened, to Mr. 
Kishen Chand and perhaps gone away with 
the idea that our Government have been 
sleeping over this very important problem. I 
am also surprised because Mr. Kishen Chand 
is a man of very versatile interests and he 
takes part in the debate on almost all subjects 
that the House discusses here, and hence one 
would have imagined that he would have 
spared at least a few moments to study what 
the Government do in this very important 
matter. 

Sir, I would categorically narrate the steps 
that the Government have taken at a time' 
when there was not a single country in the 
world which gave any attention whatsoever to 
this subject. At that time ours was a voice in 
the wilderness and today even school-children 
talk about nuclear weapons and how to ban 
nuclear weapons and it shows how our ideas 
have set in, if one might say so, a chain 
reaction in the minds of people regarding the 
importance of this subject. Sir, in the years 
between 1946 and 1951, it was India which 
had pressed hard for the prohibition of the use 
of weapons of mass destruction of all kinds, 
whether it is atom bomb or any other thing. In 
1949 our Delegation to the United Nations 
moved a Resolution suggesting that the 
International Law Commission, which was 
constituted then, should draft a declaration 
regarding the duties of States and individuals 
in respect of the development of atomic 
energy so as to ensure its use only for 
peaceful purposes and to secure the 
elimination of atomic weapons from national 
armaments. 

Secondly, in the sixth session of the United 
Nations, that is, in 1951-52, it was again our 
Delegation which pressed hai'd for 
consideration of this question in camera in 
the Sub-Committee  of  the Disarmament 
Commis- 
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[Shrimati Lakshmi Menon.] ; aiora. It was 
our suggestion again which led. to the 
establishment of the Disarmament 
Commission. Then, Sir, the India Delegation at 
a later session pressed hard for the 
establishment of a permanent Sub-Committee 
of the Disarmament Commission with the 
atomic powers and we were all proud last year 
when our representative was given a hearing 
by this Committee although we are not one of 
the atomic powers. Sir, I would recom-.mend 
to Mr. Kishen Chand—he is not 'here at the 
moment—to read the Prime Minister's speech 
which he made in the Lok Sabha in April 1954. 
Then, Sir, since then the ideas that we have 
broadcast in the international forum have been 
adopted and if our friends read the newspapers 
carefully they would know that even certain 
National Assemblies in Europe and elsewhere 
have passed resolutions banning the use of 
atomic weapons. Sir, all of us know of the 
resolution on the banning of atomic weapons 
which was passed in the Bandung s 
Conference. It was rather very naive of Mr. 
Kishen Chand to think that by making a 
number of speeches we will be able to mobilise 
world opinion. If that were so, he should have 
mobilised the opinion of this House in his 
favour because the number of speeches that he 
has made should have had that effect. Sir, there 
is no point imagining that he has pricked the 
bubble of our foreign policy by making that 
speech, nor should anyone believe that we can 
change world opinion on such a vital subject as 
the use of atomic weapons by just making a 
few speeches in the international forum or by 
creating new groups. This also shows a lack of 
understanding of our policy. Sir, we have 
always objected to military pacts and to the 
formation of groups because we believe that 
the world should more and more develop on 
co-operative lines when the differences based 
on ideology or otherwise should yield to the 
common well-being and to common interests. 

Lastly,  I would like to say that a country's 
greatness    or influence rests 

not on the possession of atomic weapons or in 
creating political groups, but in strengthening 
its own economy and its own stability, and if 
Mr. Kishen Chand were here, I would make a 
special appeal to him that the people who 
belong to his party and those other groups, 
which find pleasure only in criticising the 
Government whether the Government is right 
or wrong, should pay more attention to this 
aspect of the question and see that they extend 
total co-operation to the policies of the 
Government because that co-operation is 
needed today more than at any other time in 
order to strengthen our country and maintain 
our position not only at home but also abroad. 

Sir, I do not want to waste any more time of 
the House answering the other points raised by 
other speakers. Dr. Gour has raised the point 
of the Prime Minister's promise to consult 
other parties in the House with regard to Goa 
policy. The Prime Minister when he intervened 
in the other House yesterday did say that he 
would consult other parties and that he had not 
given up the idea of consulting other parties. 
Therefore, I have nothing more to say on the 
subject. 

With regard to the annual song of Mr. Rajah 
about our being a member of the 
Commonwealth, it hardly deserves any notice 
by any of us because it is one of those things 
which we have heard again and again during 
the last five years and the House, I am sure, is 
of the same opinion as the Government that 
we should not take any hasty step which 
would imperil our own future. Thank you. Sir. 

KAZI KARIMUDDIN: Mr. Deputy 
Chairman, we are really grateful to the 
President for giving an Address surveying the 
entire work done by the Government of India 
and the future programme. Some Members of 
this House are very much dissatisfied that 
there is no discussion of the details  of    
programmes;    some    are 
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dissatisfied that many more things which were 
mentioned by them should have been 
mentioned, but all of them should be aware of 
article 87 of the Constitution of India in which 
it is laid down that he has only to inform the 
causes of the summoning of the Parliament 
and those causes are mentioned there. If they 
had understood what is laid down in the 
Constitution, there would not have been so 
much criticism as was done today. 

Sir, I belong to Vidarbha which is now part 
of Maharashtra or Bombay State. There has 
been a criticism from the other Benches and 
also by Dr. Kane that there is a clear verdict 
for separation of Gujarat from Maharashtra, 
but they have forgotten one thing. There is no 
doubt that Vidarbha and Marathwada, when 
they joined this State, had joined on the clear 
understanding that there was to be a united 
Maharashtra then. But the question of 
Bombay city was so difficult and was so 
complicated that no section of the society 
could find a solution and the offences of arson 
and rioting in Bombay city showed that if 
Bombay was to be separated from Gujarat or 
if Bombay was to be separated from 
Maharashtra, the position would become very 
difficult and the city of Bombay was likely to 
be in the grip of anarchy as a result of 
disturbances which would not be in the 
interests of the society. We have accepted the 
bilingual State in the national interests. Let us 
discard all other arguments that have been 
advanced here. We accepted the bilingual 
State because we thought the solution of the 
city of Bombay was difficult. And we have 
shown during the elections in the area of 
Vidarbha and Marathwada that we really 
stood by the agreement or by the word we 
have given and we have given a verdict in 
favour of the bilingual State. The argument 
advanced by the other side that Maharashtra 
has voted against the bilingual State of 
Bombay is entirely incorrect. Maharashtra 
does not mean only twelve districts of the old 
Maharashtra.    We    are    a    part    of 

Maharashtra. Marathwada is also tte part of 
Maharashtra. And if the number of Members 
of the Legislative Assembly is taken into 
consideration, the majority has voted foe-the 
bilingual State, not because it is good or bad, 
but because that was the only solution under 
the circumstances. I am really very much sur-
prised to find that non-Maharash-trians are 
more interested in this  problem than 
Maharashtrians themselves. Dr. Gour from 
Hyderabad' has criticised the establishment of 
a bilingual State land the Communist Party 
throughout India is agitating. Now, it is very 
clear that during the election campaign the 
Communist Party used this weapon and 
combined with all other parties whose ideals 
were inconsistent with the Communist Party. 
Even then, Congress is: voted to power. What 
right has anybody to say that the verdict of the 
electorate in the State is against the bilingual 
State? Therefore, my submission is that those 
who are interested in raising conflicts for the 
sake of conflict should be silenced in the 
national interests. 

I find that the Address is silent about the 
law and order in the country. There is not the 
least doubt that violence is on the increase. We 
hear reports from many States that dacoit 
menace is increasing. One point on which I 
want to stress is that there is a report from 
Kerala that there is a recommendation or 
announcement that there is a commutation of 
death sentences by the Cabinet of Kerala. 
Now, an unprecedented situation has arisen in 
this country. Now, a Communist Government 
is installed as a popular Government in Kerala 
and it is the comprehensiveness of oar 
Constitution that in a democratic country a 
Communist Government can also function and 
we have no ill-wilt against them. But if there 
is a commutation of sentences of death in the 
case of persons in whose favour there are no 
extenuating circumstances—mercy petition in 
the case of one was rejected by the 
President—the-release of such prisoners is 
bound to 
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[Kazi Karimuddin.] lead to anarchy. The 
release of prisoners against the decision of the 
President is bound to create a very awkward 
situation between the Kerala Government and 
the President. My submission is thai under 
articles 161 and 162 read together, if orders 
are passed by tne President rejecting the 
mercy petition, any ; announcement by the 
Cabinet of Kerala is a constitutional 
impropriety. Therefore, my submission is that 
whether a Congressman was killed by a 
Communist or a Communist was killed by a 
Congressman, it does not weigh with us. 
What weighs with us is that murderers in 
whose favour there are no extenuating 
circumstances should not be released. Once 
the mercy petition is rejected by the 
President, any action by the Kerala 
Government will be a constitutional 
impropriety   under   article   162. 

' MR. DEPUTY CHAIRMAN: You would 
not be justified in criticising any 
Government which is not represented here. 

KAZI KARIMUDDIN: I only say that in 
the interests of law and order in the country, 
the President should look not to the 
exigencies of the •moment but to the 
procedure laid down under article 162. 

Another matter which is a matter of great 
agitation in this House and outside is the food 
problem in the country. In India, agriculture is 
generally based on monsoon. Now, there are 
many factors which are 'beyond the control of 
the Government so far as production of food 
is concerned. There is no doubt that in some 
areas due to failure of crops scarcity has been 
declared by the Government. And if scarcity 
is declared in some States, people are 
becoming panicky, more due to the 
propaganda of the political parties than the 
shortage of food. When the Minister-in-
charge of Government gives an assurance that 
food will be supplied   and  nobody  would   
die  for 

want of bread, my submission is that we must 
give a trial to the Government. You will be 
surprised to find that in Bombay there was a 
rumour that in the districts of Nasik and 
Satara, some people had died for want of 
bread. The Minister-in-charge of Civil 
Supplies got those rumour-mon-gering people 
to sit there and he phoned to the Collector and 
it was found that they died of illness—not for 
want of bread. Therefore, this is more due to 
the propaganda that is  being  carried  on. 

What are the concrete suggestions made by 
the Opposition in this direction? I fail to 
understand. Now, let us take it for granted that 
we are short of food. What does the Ministry 
do? They import food. There is an objection 
that food should not be imported. Now, there 
is a failure of the monsoon. Then, what are the 
concrete suggestions they have made for the 
production of this food or for bringing of food 
from somewhere else? The Government says 
that there is sufficient reserve. The Gov-
ernment says that some people because of the 
increase in national wealth—some 
agriculturists—have hoarded the grain. If they 
have hoarded the grain, Government should 
take immediate steps for taking those stocks 
which are in their possession and I have not 
the least doubt that the Government will take 
all measures for the distribution of it. 

Now, Sir, another question is the question 
of foreign policy. It has been said repeatedly 
from the other side about Kashmir that it has 
become a part of India. I do not know how 
this question can be re-opened now. The 
report submitted by Mr. Jarring to the U.N.O. 
is a bundle of contradictions. Because in one 
breath Mr. Jarring says that in view of the 
new developments it has become very 
difficult to re-open this problem. In other 
words, he accepts that re-opening of the 
question will be a dangerous thing. Then, he 
says that it cannot be forgotten that regardless 
of the merits  of the  case,  the  Govern- 
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merit of India has accepted two resolutions of 
U.N.O. Then, thirdly, there is a proposal from 
him for arbitration. Arbitration on what? If 
there is no matter of dispute about the 
accession of Kashmir to India, then what is 
that arbitration about? Therefore, I repeat that 
Mr. Jarring's report is nothing but a bundle of 
contradictions. 

Now, I have only to say that the 
aggressiveness of the Western powers and 
America, by interfering in the Suez Canal, by 
making an interference in the Middle East, 
and by making an interference in Kashmir, 
will clearly indicate that although those 
countries have been liberated politically, 
economically they do not want to lose hold on 
them and it is now (Time bell rings.) in the 
interests of India that our foreign policy 
should be in keeping with the ideals of 
socialist pattern or socialism. And we must 
combine with those countries whose idealism 
also is that there should be socialism. Without 
joint action, my submission is that we are 
nearing the danger zone. And unless all the 
socialist countries combine and stop the 
aggression of America and Western powers, 
my submission is that it would be difficult for 
our foreign  policy to succeed. 

SHRIMATI LAKSHMI MENON: Which are 
those countries? 

4 P.M. 

MR. DEPUTY CHAIRMAN: Dr. T. S. 
Deshmukh. 

SHRI AKBAR ALI KHAN: Sir, will the 
Minister not wait till the Members finish? 

MR. DEPUTY CHAIRMAN: The Home 
Minister is replying to you tomorrow. 

THE MINISTER FOR CO-OPERATION: 
(DR. P. S. DESHMUKH): Sir, we had expected 
that the food situation in the country would 
loom somewhat large during the discussion on 
the   President's   Address,      and   when 

,we find that many Members did speak on it, it 
is only the expected that has happened. The 
purpose of my intervention is to correct some 
misapprehension and some misleading reading 
of facts which some of the hon. Members of 
this House as well as the other House have 
indulged in. Sir, there is no doubt that we are 
having some alarming reports from certain 
pockets especially in Eastern U.P., some 
portions of Bihar and West Bengal. However, 
this scarcity or this trouble is in very small 
areas, and that is due to repeated calamities. 
Firstly, there were floods which washed away 
the crops. Then there was drought which dried 
up all the crops that had been grown a second 
time, and when there was an excellent wheat 
crop there was dust in certain places and 
hailstorm in others. As a matter of fact the 
headlines in the Press do not portray the real 
situation in the country. Of course, the 
headlines have helped our friends who become 
rather glad to see calamities descending on our 
people, because they think that they can derive 
some political advantage from it. Actually, 
Sir, the situation in the country with respect to 
food is not at all so unsatisfactory as our 
opponents are trying to paint it. 

Sir, there is also no truth in the allegation 
that the agricultural production has fallen. Of 
course, there are various ways of looking at it. 
If you want to look at it from a dismal point of 
view or a pessimistic point of view, you are 
welcome to do so. It is not correct in judging 
agricultural production to confine one's inte-
rest or attention to a particular year. The best 
criterion to judge whether agricultural 
production is making progress or not is to take 
the averages, and that will really give the 
correct picture of agricultural production in 
the country. In spite of the fact that these 
figures have been given repeatedly, I am 
afraid the misconception on this point does 
not appear to have been removed. If we look 
at the figures, specially the averages, it will be 
found, for instance, that the ave- 
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[Dr. P. S. Deshmukh.] rage production 
from 1947-48 to 1951-52 was 43-2 million 
tons in respect of cereals and 51'78 millions 
tons in respect of foodgrains. What is the 
average of the last four years? In respect of 
cereals we have gone up to an average of 54-
13 million tons, and the total foodgrains 
production has gone up to over 64 million 
tons. This will show the following difference 
in the production of the various commodities. 
If we take, for instance, rice, our average 
production in the first five years of our 
freedom was 21" 6 million tons. We are now 
producing on an average 25 million tons, and 
thus we have produced during the last four 
years an average additional quantity 
amounting to 34 lakh tons per year. In the case 
of wheat the additional production per year 
during the last four years is 21 lakh tons. 
Jowar and Bajra have gone up by 32 lakh tons 
per year during eacn of the past four years. 
Other cereals 18 lakh tons. The total is 106 
lakh tons. This is the additional production per 
year. In the case of gram and other pulses also 
we have addect 18 lakh tons to the average 
whicn was produced annually in the first five 
years. 

In the total we have produced 1,24,82,000 
tons of additional food-grains in each one of 
the four years beginning from 1951-52 to 
1955-56. Someone will say "why have you. 
not included 1956-57?" My reply is that if we 
include that, the figures are likely to increase 
and not likely to go down, because this year's 
production is going to be slightly higher than 
even of some of the previous yer. 

So, Sir, I would like to contest the proposition 
which some people have been making, viz., 
that agricultural production has diminished. 
Of course, if you confine yourself to a 
particular crop or to a particular year, it can be 
demonstrated/xhat there are variations, but it 
is in the nature of agricultural production that 
there uld    be variations not    only here 

but in   every   country in   the world. There is 
no country which can show a steady increase 
including Australia. When I saw some of their 
figures of average production, the average pro-
duction     they    had    reached    some twenty 
years ago had yet to be reached  by  them.    
So,  there  are  various factors.    All the same 
we do not say that because of natural 
calamities we have produced less.   We have 
actually produced more.    Serious efforts were 
not wanting in the years 1949-50 and 1951-52.    
With all the efforts that we made we could not 
add even 12 lakh tons.    Secondly, these 
figures are also much ahead of the Planning 
Commission's targets.    In fact they are very 
nearly twice as much as the targets fixed   by   
the   Planning   Commission. We should have 
produced every year under the First Year Plan 
a total of 59-3 million tons.   As against this 
we produced    64 million tons,    that is to say,  
in  every year of the    Plan  we have   
produced    5 million tons   more than even the 
targets.    The targeted production was 14 per 
cent.   We have actually produced nearly 25 
per cent more than    the previous    five years. 
This is  also reflected in  the average 
production of every    particular crop. Some 
people think that this additional production is 
due to larger acreage. There may be under 
certain circumstances some increase in 
acreages, but if  we  analyse  the  averages,   
we  will find that the average production has 
increased.    Therefore,   the   additional 
production is not attributable only to increased  
acreage.    Sir,  I  claim that we  have   during   
the  last  four  years made spectacular and 
unheard of and unimagined     progress     in  
respect  of agricultural    production,    because    
in the case of rice as against the average 
production of 672 lbs., in the first live years 
our average is  740  lbs.,  jowar was 333, it is 
now 403; bajra was 260, it   is   now   288;   
maize was 560, it is now    688.    Ragi   was 
597,    it is now 657. Wheat was 385; it is now 
677 lbs. per acre.    Barley was 681; it is now 
768 and small millets have gone  up from 367 
to 371. The increase in this case is rather small.      
In respect    of grams also, from 458, we have 
gone 
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to   520.     Tur   or arhar  has gone   up from 
526 to 667 and other dhals have gone   up   
from   304      to   358.     Some people object 
on the one hand    that we have not imported 
enough;  some people    are angry    that in    
spite of increased     production,     we  are  
still importing.    What is  the  exact situation 
so far as imports are concerned? During the 
first 7 years of our freedom,    India   was    
importing    on  an average 3 millions tons of 
foodgrains. The average cost per year during 
the first seven years on this has been 136 
crores    of  rupees.      It  is  the    only three 
years—1952-53 to 1955-56— that we have 
not even reached the average imports   of  one  
year  and  spent  less than what we spent per 
year during the    first    seven    years.    The    
total amount     of      imports      during    the 
last  three    years    come    to    hardly 30 lakh 
tons.    That is the average of the imports we 
were forced to have during     the     first     
seven     years. Secondly,  these were the only  
three years for a long time in the history of 
India that we were able to export certain   
quantities   of  food.     May  be, in the context 
of the present circumstances,   some  people    
may  blame  us saying,  "Why  did you 
export"?    But you will remember, Sir, at that 
time, we were faced with  the problem of 
lower  prices,   and   so   we  wanted  to help 
the cultivator and that was the reason why we 
exported some quantity,  but  we  still  got  Rs.   
8,28,00,000 by  these  exports  during  that 
period "when we imported about 30 lakh tons. 

This will conclusively show that the 
agricultural production in this country has 
made an immense progress. Of course, I 
admit and everybody will admit, that with 
the growing demand in the country, this is 
not enough. We have to produce more and 
we are bound to produce it. I have not a 
shadow of doubt that the time . . . 

SHRI RAJENDRA PRATAP SINHA 
(Bihar): I only want some information on 
this point. May I know what has been your 
import in the last six months? 

18  RSD—5. 

DR. P. S. DESHMUKH: During the 
question-time the other day, I found many 
hon. Members of this House blaming the 
Government for not importing enough 
because prices have somewhat risen and there 
are talks— somewhat exaggerated—in some 
places that there is a food scarcity. It is but 
natural that we should be on the safe side and 
have a larger programme of imports. 

SHRI RAJENDRA PRATAP SINHA: But I 
would like to know what has been your 
import. I do not object to your importing. 

DR. P. S. DESHMUKH: For the time 
being, we have contracted to import about 3' 7 
lakhs of tons during the next two or three 
years. Very probably, even these . . . 

SHRI RAJENDRA PRATAP SINHA: What 
were the actual, physical, imports   during   
the  year   1957? 

DR. P. S. DESHMUKH: I have not got 
those figures, but I will give them to my hon. 
friend if he wants, because I do not want to 
make a mistake. 

SHRI RAJENDRA PRATAP SINHA: Have 
you got any figures to show what has been 
the actual impcrt during  the last  six months? 

MR. DEPUTY CHAIRMAN: He has not 
got the figures; he told you so. 

DR. P. S. DESHMUKH: About 8 lakh tons 
since the 1st of January—. I  say this  subject 
to  correction,  Sir. 

Sir, I have dealt with this point and I feel 
confident that agricultural production in the 
country has been stepped up and is bound to 
go from strength to strength, because farmers 
have taken to better cultivation; they have 
taken to better methods and they have also 
taken to fertilizers. Unfortunately, we are hard 
up with fertilizers at the present moment, but 
they have contributed a 
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[Dr. P. S. Deshmukh.] great deal towards 
larger agricultural production. Also, in regard 
to complaints of food scarcity, I would like to 
point out—because it has not been done so 
far—that a most liberal policy has been 
chalked out already by the Central 
Government. Wherever there is any scarcity of 
food or where prices are high, the State 
Governments can, without consulting us, start 
giving gratuitous relief. They can also 
subsidise the purchase of food if necessary and 
till they spend upto two crores of rupees, they 
need not ask us and they can go ahead and we 
are bound to contribute 50 per cent, of 
whatever expenditure or subsidy they incur. 
So, I would like to assure the House that, 
where there are certain difficulties about the 
food programme, the State Government is 
alive to the requirements. There are ample 
foodgrains in the country which can be rushed 
at any time. My friend, the Minister for Food 
and Agriculture, has himself gone to those 
areas where there were talks of a scarcity and 
we have assured all State Governments that all 
the food that they need will be given to them. 
So, there should be no anxiety or nervousness 
that we will allow a single person to die for 
want of food, because we have made 
arrangements for gratuitous relief we have 
arrangements for subsidies for food and there 
is no limit to the relief which the State 
Government can give, because after Rs, 2 
crores, we give them larger subsidies—75 per 
cent. Once they spend the Rs. 2 crores and if it 
is necessary, for the situation to be met, that 
larger relief should be given, the State Govern-
ments can go ahead with it and they will be 
entitled to claim from us, instead of 50 per 
cent, 75 per cent., of the expenditure they 
incur on gratuitous relief. So, all this anxiety 
about scarcity areas and so on, should not be 
there. In fact, this exaggeration unnecessarily 
upsets everyone. 

I    would    like    to    say    that this food    
problem    is    of    a    somewhat  1 

psychological nature. Ours is a country with a 
huge population of 36> crores. We have got 
seven crores of families, but even if one crore 
families feel that they may not get food-grains 
and each family hoards one maund, it will 
overnight remove seven crore maunds from the 
market and it will create circumstances-which 
will be difficult for the Government to deal 
with. But actually, the situation, as the 
production figures will show, as the import 
figures will show and as the stock figures will 
show, is not in any way unsatisfactory. I hope, 
therefore, that hereafter at any rate, neither the 
press nor the Members of Parliament and 
Assemblies will indulge in the somewhat loose 
talk that food scarcity is prevailing and 
starvation deaths are taking place. As has been 
pointed out by my friend, when you go to the 
particular place and ask for the names of 
people who have died of starvation, they speak 
of those who> died six months ago. There was 
a case which was quoted by Mr. Jain in the 
other House, which was soon after the first 
elections. Mr. Shiban-lal Saksena pointed out 
that 100 people were dying per day. Mr. 
Kidwai went to the spot and asked for the 
names of those who died. It was found that the 
few that died had died six months previously 
and that had nothing to do with the food 
scarcity. These are the sort of things that are 
taking place. 

SHRI RAJENDRA PRATAP SINHA: May 
I just intervene for a second? Has the hon. 
Minister's attention been drawn to a report in 
the Hindustan Times of 14th of this month by 
Mr. Narendra Singh Bhandari, M.L.A. that 
two persons in the Kumaon Hill area died of . 
. . 

MR. DEPUTY CHAIRMAN: You may ask 
it in the question hour. 

DR. P. S. DESHMUKH: I have not seen 
these particular names, but I have not a 
shadow of doubt and I can safely say that 
these allegations are not true.    Probably,  the 
persons 
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may have died, but not of starvation. I have 
not a shadow of doubt about this. 

SHRI B. B. SHARMA: Not only that, it is a 
matter for Uttar Pradesh and I know, coming 
from that area, that . . : 

DR. P. S. DESHMUKH: Certain other 
points have been made by the hon. Member, 
Pandit Algu Rai Shas-tri. I am afraid I cannot 
agree with him in regard to both of his poinds. 
He said the food scarcity was there because of 
cultivator's preference to cash crops. This is 
not correct. Some people just see some fields, 
they find sugar-cane growing there and 
therefore, they come to the conclusion that 
everybody is growing sugarcane. It is not a 
fact. The largest acreage under sugar-cane 
was in the year 1951-52 when we had 48 lakh 
acres under sugar-cane. Although our sugar 
production this year is likely to be the largest 
in the history of India, namely, 20 lakh tons, 
unima-gined by anybody, the acreage is not 
likely to be more than about 45 lakhs. That is 
much less than the acreage in 1951-52 when 
we produced hardly 15 lakh tons. Of course, 
the cultivator is bound to prefer a crop which 
will give him more money. But I do not think 
it has happened on a very large scale so as to 
endanger food production or to cause any 
trouble to the country as a whole. 

Then, Sir, it was said that the rural 
people's tendency is to prefer wheat 
rather than coarse grains. He was 
probably talking about U. P. Our 
trouble in Karnataka and Bombay is 
that people won't have wheat and 
rice, but they want only jowar. That 
is our problem there, because even 
if wheat and rice is cheap, they won't 
take them. Jowar is our biggest 
headache, and it is due to the short 
fall in jowar production two years 
ago when there was a shortfall of 3 
million tons. That is causing us the 
largest      difficulty. (Interruption.) 
And secondly, Sir, since these people want   
jowar,   it   is   available   in   the 

shape of sorgum or mito, as it is known in 
India from foreign countries. Now if we were 
to import it, it will cost us much more than 
wheat. It will probably cost Rs. 16 per md. 
So, Sir, it is not a question of trying to give 
coarse grains to the people. 

Then, Sir, there was a suggestion by Dr. 
Gour that we should go and procure 
foodgrains from the market and from the 
people. Our experience has been unfortunate, 
especially when there is talk of scarcity and 
rising prices. If we go into the market, the 
prices are likely to shoot up. So that is not a 
very correct advice to give. So far as the other 
steps are concerned—bank advances etc.,—
they are under consideration." We have also 
tightened some of the things in this respect, 
and I do not think anything more is necessary 
in that respect. 

Then, Sir, Mr. Bisht has made a point 
stating that last year we blamed deficit 
financing and this year we are blaming natural 
calamities. The calamities are there for any 
one to see. In fact, it is the Members 
representing those areas where there are crop 
failures who are telling us the stories of crop 
failures. But we have never said that this is 
sufficient excuse. In fact, I would claim that 
in spite of these large-scale natural calamities, 
the fact that our food production is still at a 
higher level of 64 million tons is enough to 
show that wherever there are no calamities, 
we are producing much more. If it were not 
so, we would have by this time been 
completely sunk, as will be seen from the 
circumstances and situations in the adjoining 
countries. I am glad Mr. Bisht replied to Dr. 
Gour's contention that the Government should 
enter into the market so that they may be able 
to have larger stocks. 

Then, Sir, so far as the fair price shops are 
concerned, more will be opened wherever it is 
necessary. But there are areas where fair price 
shops are being closed down also. But 
nobody refers to that. Everybody is anxious  
to speak about scarcities. 
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[Dr. P. S. Deshmukh.] 
Then, Sir, there was a point raised by Shri 

Kishen Chand about warehouses. He dealt 
with that point somewhat elaborately asking 
how are the people going to use warehouses 
when 70 per cent., of them have just sufficient 
or even insufficient food for their own 
livelihood. Now, Sir, fortunately for us this is 
not so everywhere. If it were so, there would 
have been no markets at all. If everybody was 
consuming everything that he produced and 
there was no margin whatsoever, then there 
need not have been any markets whatsoever. 
Fortunately, there are markets and also many 
people who produce a little more. And we are 
taking up a large programme of warehouses 
because that is the only remedy to maintain 
proper prices of agricultural commodities. 
Secondly, warehouses are not meant merely 
for foodgrains. There are also other crops like 
cotton etc., and we have also to store seeds 
and fertilizers in these warehouses, if there is 
any room. So, I do not think his apprehension 
is at all correct when he says that   warehouses   
are   needless. 

So, Sir, I submit that the agricultural 
production being what it is, the situation 
which exists in certain parts is due firstly to 
the misfortunes of the people due to floods, 
droughts and hailstorms. On the other hand, it 
is undeniable that the condition of the people 
is showing a considerable improvement. It is 
not, of course, satisfactory to us. We want to 
go a long way ahead, but there is no doubt 
that the people have larger funds in their 
possession. A large number of people are 
getting larger salaries and larger returns, and, 
therefore, it is bound to affect the food 
consumption. Since we have no controls and 
since it is not our desire to bring in controls, 
(Interruptions.) we must put up with the 
situation and try to meet the increased 
demands as best as we can. Sir, I do not think 
I should take more time of the hon. Members 
who are so anxious to speak. But  the  high  
prices  are  attributable 

to the larger demand and the better condition 
of the people. 

And lastly, Sir, I would like to say that the 
high prices are not really so high as to 
grumbJe about it to such an extent. They are 
certainly slightly higher. But if we take into 
account the prices of other commodities, and 
especially when we see that we have to raise 
the fertilizer price by Rs. 35 and we have to 
impose certain additional taxes on cement, 
steel and so on, I think in view of these 
taxation proposals, the prices cannot be 
regarded as too high. It is our policy that we 
want to care for the consumer as much as we 
want to care for our agricultural production, 
and while we are anxious that a reasonable 
return must be given to the agriculturists, we 
do not want to do it at the cost of the 
consumer or so as to cause, him considerable 
hardship.    Thank yov,,  Sii 
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SHRI RAJENDRA PRATAP SINHA: You 

represent the forces of conservatism? 

SHRI B. B. SHARMA: Not only that. I 
hope, history must have told y3u that it is a 
fact that everywhere in the world 
agriculturists as a diss are conservative.    I 
hope so. 

SHRI RAJENDRA PRATAP SINHA: That 
I know. You also represent the forces of 
conservatism? 

SHRI B. B. SHARMA: Certainly not the 
forward type which jumps into the well and 
hangs itself by the nearest tree. 
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SHRI AKBAR ALI KHAN: Mr. Deputy 
Chairman, Sir, when we are considering the 
Address of our President, we are considering 
it under two\ serious events that have come 
before us. One is the heavy budget which has 
perplexed and confused most of the minds—at 
least it has done mine. The other is the 
hydrogen bomb test that took place yesterday 
and about which there was talk in the British 
Parliament and which has appeared in the 
papers today. 

SHRI RAJENDRA PRATAP SINHA: So 
you consider this budget as a hydrogen 
bomb? 

SHRI AKBAR ALI KHAN: It is not on the 
same plane but certainly it is a budget which 
will have to be considered very seriously in all 
its aspects but at present I am not dealing with 
it. I am just referring to these two events. Now 
coming to the Motion proposed by my friend 
Shri Algu Rai Shastri, let me mention that I 
could not follow the whole of it as it was very 
highly 
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[Shri Akbar Ali Khan.] Sanskritised Hindi. 
So I lend my support in general to the Motion 
of Thanks. In the same connection, Dr. Anup 
Singh supported the Motion and gave a very 
lucid exposition on our foreign relations, but 
again he made a suggestion that there should 
be a conference of Asian and African 
countries against these nuclear tests and so on. 
I thought the hon. Deputy Minister for 
External Affairs would say something about 
that definite proposal which was also 
supported by the Communist Party Member 
Dr. Gour. I say that I don't agree with that 
proposal, but I would suggest, and very 
emphatically suggest, that there should be a 
conference of all countries of Europe, even of 
South America and of Asia and Africa to raise 
a protest against these nuclear tests and all the 
other tests concerning atomic and hydrogen 
bombs. It is very urgent and I am sure that the 
hon. the Prime Minister, when he goes to the 
Commonwealth Conference, will certainly 
suggest to the Commonwealth Members to 
give their early and immediate attention to 
this very important problem because it is not a 
problem of one country but of the whole 
world, of the whole humanity; and those who 
are manufacturing these bombs, I am afraid, 
will have to be the victims if that evil day 
comes in. 

I would dispose of the question of foreign 
policy by saying in general that the 
Parliament as well as the country approves of 
the foreign policy of the Government of India. 
Regarding the domestic policy, the problem 
that has loomed large is the economic 
situation with particular reference to the food 
prices. I had hi mind to read some quotations 
from the Eastern Economist of 10th May and 
also from the speech of Shri V. T. Krishnama-
chari recently made at Mussorie regarding 
certain facts, certain statistics as well as 
certain suggestions, but as I have very limited 
time at my disposal and I have to put in one or 
two concrete suggestions regarding other 
matters, I would only say that    one    fact    is    
very    clear that 

notwithstanding the increase of food 
production, as is pointed out, the condition in 
the country is rather very uncertain so far as 
prices are concerned. I do not take into 
consideration the scarcity areas. Much has 
been said about it and it is only in certain 
parts, but certainly the price problem is really 
something which deserves consideration. 

My own analysis is this. No doubt things 
have improved but the impetus that was for 
the Grow More Food campaign during the 
early years of the First Plan is lacking today. 
There is water, there is land but that water is 
not being used. So far as improvement of 
quality is concerned, sufficient effort is not 
being made. So far as minor irrigation 
projects are concerned necessary attention is 
not being given to them with the result that 
though we could have much improved, in 
view of the indifference towards these things, 
we have not improved. I would like to remind 
the agricultural Ministries of the States and 
the Government of India that we are commit-
ted to have 40 per cent, increase if not 100 per 
cent, as in certain speeches it was suggested 
by our Prime Minister. So, it is very necessary 
that they do give attention to the increase of 
food production. Certainly, nobody wants that 
there should be food imports unless the 
contingency or emergency arises. We want to 
use our foreign exchange for other and better 
things. So, I would just leave that topic saying 
that in regard to certain suggestions that have 
been made, they must be given attention to 
and this price problem should not be treated 
with complacency. 

Now, I do support the Motion and I say that 
in general the domestic and foreign policies 
have been very satisfactory but I do feel that a 
very serious omission has been made regard-
ing two matters. One of them is this. After 
this election we are sitting for the first time, 
that is, the new Parliament, and this Address 
is something more than an annual Address 
with the result that when for the second time 
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this largest democracy has come in 
successfully, there are certain things that we 
have to consider, namely, how our masters 
behaved during the elections. Sir, I had the 
privilege of going round the States of 
Madras, Mysore and Andhra and my hon. 
friend, the Deputy Minister for External 
Affairs, has also travelled in these States. It 
is neither the occasion nor is it proper, Sir, 
to go into the details of our experience, but I 
can tell you one thing, Sir, that we were 
grieved to learn that this election in most 
cases was fought either on the caste basis or 
on the communal basis or on a selfish 
interest basis. On occasions, we were asked 
not to condemn casteism and commu-
nalism. We, of course, wanted certain 
principles to succeed and we did what we 
considered best but what I am driving at is 
this. What have we done to educate our 
masters? There is a provision in the 
Constitution, article 45 in the Directive 
Principles of State Policy, which directs that 
within ten years there should be compulsory 
and free education. 

SHRI J. S. BISHT (Uttar Pradesh): You 
mean to say that the educated classes are 
free from casteism? They are the worst 
offenders. 

SHRI AKBAR ALI KHAN: You kindly 
listen to me. There should be not only 
compulsory and free education but that 
education should be of a character which 
creates national and human feelings. These 
are the two things that we should 
concentrate on. If our Government does not 
concentrate on these two things, viz. free 
and compulsory education and national 
character, I am afraid we will have to face a 
very serious situation when we come to the 
next General Election. 

Now, the other problem that I wanted to 
bring before the House was regarding 
technical education. We are thinking of 
finances; we are thinking of deficit finances 
and of more taxation; but have you ever 
thought of technical personnel?   That is a 
greater 

bottleneck than the finances that we have at our 
disposal.    The policy of the Government    so 
far      regarding technical  education    has    
been    that whoever from the public was forth-
coming, he  should  contribute to  the extent of 
one-third and the Government would contribute 
two-thirds of the cost for setting up a 
polytechnique, a technical institution or an 
engineering college,  but on account of      the 
paucity of funds the All-India Technical 
Education      Council has had     to change this 
principle and make it 50: 50.    I think the whole 
of the Second Five Year Plan will come to grief 
if the Government does not take up the matter 
of the technical education very seriously and 
train      thousands  and thousands of     students 
in     technical studies.    In Germany today, 
about 95 per cent,     of the    people    go in for 
technical training.    In China   too, we have 
seen, the great impetus is given to    technical 
training.    Here we produce graduates from the 
Universities. If we have no funds, let us stop 
these Universities     from     producing   such 
graduates.   For humanity, ten per cent, is 
enough to preserve culture, history, philosophy 
and literature.   The rest of the funds should be 
diverted towards technical education.   Let our 
Government  see  that  we  provide  all     the 
amenities so that our industrialisation 
programme, our plan to advance our country 
during the next five     years really goes ahead     
and some    good results come in, otherwise the 
earnest desire to advance the country     will not 
be realised. 

DR. NIHAR RANJAN RAY (West Bengal): 
Mr. Deputy Chairman, Sir, there would not 
have been any reason or any scope for me to 
speak this afternoon but for one single point. 
One does not carry coal to New castle and 
there is no point in my re-stressing the fact 
that this House feels grateful indeed for the 
very forthright, matter-of fact, simple and 
unostentatious but, at the same time, decent 
and dignified Address of the President. Most 
of the details by way of criticism that have 
been raised by the Opposition have 
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[DR. Nihar Ranjan Ray.] been adequately 
met by those     who spoke in support of 
Pandit Algu Rai Shastri's Motion. 

I would address myself only on one point 
and that even at the risk of disturbing a 
hornet's nest. Reference has, again and again, 
been made to the question of reconsideration 
of the recent reorganisation of States. I have 
not been surprised by the arguments that have 
been advanced by Members of the 
Opposition, but I have indeed been taken 
aback by what fell from the lips of such an 
arudite scholar, such a person of mellowed 
experience and wisdom, as 
Mahamahopadhyaya Kane, who is, so to 
speak, a guru in the line of my own special 
field of studies. I would like to place before 
the House one aspect of this case and that is 
much more fundamental than what has been 
happening in the course of the last one year 
and a half. I would not even try to discuss all 
the tragic things that took place from one end 
of India to the other since I do not want to 
open up wounds that are not yet very old. But, 
as a student of Indian history and sociology, I 
have often felt deeply disturbed by certain 
social symptoms that threw themselves up on 
the surface in course of the last one year and a 
half, and this, we must not forget, after well-
nigh one decade of our national independence: 
symptoms of casteism, symptoms of tribalism, 
symptoms of regionalism— all symptoms that 
have been sought to be clothed under the more 
dignified phrase of linguistic and cultural con-
siderations. It has often amazed me—I do not 
know to whom I am addressing these words 
for I find not only a depleted House but all but 
empty Opposition Benches—I have often 
been amazed to find that those who call 
themselves progressivists, even leftists, in 
politics, economics and in social affairs, have, 
unwittingly perhaps, been loudest in fanning 
and fostering these social symptoms of a 
historically and     sociologically back- 

ward social organisation. Nationalism is 
universally recognised to be of higher socio-
political value than casteism, tribalism or 
regionalism. Yet, a considerable section of 
our people, I am sorry to say, including 
Congressmen, after more than half a century 
of knowledge and experience, of national 
ideology and action, chose to think and act in 
terms of the characteristics of a backward 
social organisation, for good or for evil, for 
what destiny of India, I do not know. The 
ruling party has, for the time being, bowed 
down to the popular will. Perhaps it is good 
that it did so. There is certainly wisdom in 
recognising objective facts, in facing realities 
which have so often been alluded to in this 
House, even by such a person as Dr. Kane. 
There is wisdom indeed in facing realities and 
accepting them as such, and perhaps we have 
shown wisdom in    accepting    the    people's    
verdict. 

But let us recognise, at least 5 P.M.   
for    once that    there -is also 

some wisdom is holding aloft ideals 
and ideologies of higher social values, of 
nationalism, of uni-versalism, of 
internationalism, if I may venture to say so, 
before the people and exhorting them from 
time to time to rise up to them. We are here 
not merely to follow but also to give some 
lead to the country, to create new values, 
higher values, and certainly nationalism is a 
higher value than tribalism or regionalism. 

I would like to mention one more point and 
emphasise one apparent contradiction in the 
arguments advanced by progressivists and 
leftists in Indian politics. They are, true to 
their logic, true to their ideals and 
ideologies—and it is indeed a matter of 
gratification— on the side of progressive 
nationalisation of the sources of production, 
of large-scale mechanisation of the methods 
of production and of industrialisation. All this 
means—I suppose not only academically, 
speaking but also pragmatically and 
practically— more and more of social     
mobility, 
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more and more of social integration. That is 
why we are going in for it. May I pose a 
question before all those who think in terms 
of socialism and communism? The question is 
this. Do tribalism, casteism and regionalism 
go together with large-scale industrialisation, 
with mechanisation of the sources of 
production and so on and so forth? I would 
beg of them to ponder over this academic 
question. I know very few Members in this 
House are perhaps interested in an academic 
question, but let me pose it in all seriousness 
since academic questions in the last analysis 
impinges on practical problems. I have been 
too long a serious student of sociology, even 
of Marxist sociology—and let me be frank in 
my confession: I have so far failed to see the 
logical relationship between regionalism on 
the one hand and nationalisation, large-scale 
indusrialisation and mechanisation, on the 
other. I would , therefore, make a -very 
fervent and passionate appeal to our friends in 
opposition not to try to make political capital 
out of social symptoms that are backward 
looking, retrograde and reactionary, and 
which pull us backward in history. 

Unity in diversity is a very attractive 
slogan and I have seen in Bengal in the 
course of the last one year and a half how so 
many of even our knowing people tread to 
appeal to the writings of Tagore and fish out 
the various enunciations of unity in diversity 
from his writings. A good but only half-true 
ideology was flared up before the people and 
most of them were misled. We must not for-
get that there is as much danger in over-
emphasising diversity that raises sharp-edged 
fences all round, that raises insurmountable 
walls between people and people, between 
State and State on the one hand, and rigid and 
mechanical unity, dead uniformity on the 
other. Economic and political integration, 
does not subsist in a vacuum, Tt can become 
reality only in a sr"-:ety which is essentially 
mobile, which is socially integrated. No plea 
of regional language and culture can 
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SHRI J. N. KAUSHAL (Punjab): Mr. 
Deputy Chairman, I rise to support the Motion 
of Thanks to the President for his Address, 
which has been tabled by my friend, Mr. Algu 
Rai Shastri. I would only draw the pointed 
attention of the House to one factor in the 
Address and that is that in regard to our 
Second Five Year Plan the President has felt 
that there 

is difficulty and the economic situation in the 
country is pretty serious. The Government 
under these circumstances was faced with two 
alternatives. One was either to slow down or 
to expand the period of the Five Year Plan; 
and the other was to accept the challenge and 
face the difficulties with determination. I 
congratulate the Government on the choice of 
the latter alternative. We are determined to see 
that our Plan goes through whatever the 
difficulties we have to face and it is as it ought 
to be, because a nation cannot hope to go 
forward unless the nation possesses that grim 
determination. The method which has been 
indicated by our President for seeing it 
through, apart from other methods, is that we 
should try to save as much as we can and we 
should trv to cut down all wasteful 
expenditure. The President has also hinted 
that we should pass through some period of 
austerity so that we may be able to see the 
Plan through. I welcome all these suggestions 
and I would only pray that the Government 
should take all steps to see that all wasteful 
expenditure are curtailed and the Government 
should also see that people get full confidence 
in the administration, because there is a feel-
ing in the public mind that the money which is 
spent for the execution of the Plan is not spent 
in the manner whereby the ordinary man may 
feel that the whole amount is fully utilised. 
Our Services have a great role to play and that 
role is that they should in a spirit of dedication 
try to see that the taxpayer's money is utilised 
to the last pie. Unless that is done, there is no 
enthusiasm, no inspiration on the part of the 
public. And we are sorry to say that our 
Services have not yet reached that standard 
whereby everybody would fell that whatever 
money the Government has set apart for a 
particular purpose is spent in that direction. I 
would, therefore, appeal to the Government to 
devise means and methods to see that the tone 
of administration improves, that the public 
servant's   conduct   is   above  suspicion 
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[Shri J. N. Kaushal.] and that every pie 
which the taxpayer has to pay with a lot of 
difficulty     is spent properly. 

The other point which I would like to place 
before the House is that while dealing with the 
subject of States reorganisation, the problem 
of Punjab was solved to the satisfaction of all 
concerned. I have only to draw the attention of 
the Government to one thing that so far as the 
language question in Punjab is concerned, it 
seems that there is a considerable section of 
the public which feels that that problem has 
not been satisfactorily settled. The Arya 
Samajists are thinking of launching a 
satyagraha unless some of their demands are 
properly considered by the Government. I 
would only suggest to the Central Government 
that whatever good has been done by evolving 
the regional formula and by dividing the 
Punjab into two regions, Hindi speaking area 
and Punjabi speaking area, they should try to 
maintain it. Nothing should be allowed to 
happen which may in any circumstances try to 
undo the very good thing which the Gov-
ernment have done. It is entirely for the Centre 
to get into touch with those people who think 
rightly or wrongly that some injustice has been 
done to Hindi so far as the language problem 
of Punjab is concerned. I am quite sure that, if 
our Central leaders move in the matter, which 
I hope they would do very quickly, reason will 
then prevail on both sides and the communal 
atmosphere which for the moment has 
vanished in Punjab to a large extent will be 
kept under control. Otherwise some small 
omission at this juncture may undo the very 
good thing which has been done for the 
solution of the problem. 

The only other point to which I would draw 
the pointed attention of this House is that in 
the matter of reorganisation of States, when I 
spoke previously, I drew attention even then 
to   one   factor,    and   that   was that 

the smaller amalgamating units should be 
properly dealt with by the grater units in 
which they were merging. That sentiment is at 
this moment brought to the notice of the 
House again because in the very nature of 
things the smaller units always have an 
apprehension-that they are not getting very 
fair treatment at the hands of the greater units. 
The greater units should try to-show more 
mananimity to the services of these smaller 
States and more magnanimity sometimes to 
the sentiments of those people who have 
merged with them. I would, therefore, request 
the Centre to draw the attention of the Punjab 
Government to the position of seniority and 
the position of responsibility which ought to 
be given to the Services from PEPSU which 
has merged with Punjab. 

So far as the foreign policy of the 
Government is concerned, Sir, by and large, 
every section of the House is in support of that 
policy, and I would only say that the very 
urgent problem of the banning of the nuclear 
and thermo-nuclear weapons is engaging the 
attention of the Government, and the 
suggestion which was mooted by Dr. Anup 
Singh of calling a conference I should think, 
should engage the attention of the 
Government very seriously, and some effort 
must be made in that direction so that this 
menace to humanity is removed. Otherwise, 
all the good work which has been done by 
several countries stands to be set at naught by 
those nations who in any case are not trying to 
heed to the voice of   humanity. 

SHRI S. CHANNA REDDY (Andhra 
Pradesh): Mr. Deputy Chairman, I rise to 
extend my hearty support to the Motion of 
Thanks. The President's Address gives a 
realistic picture of the conditions prevailing 
now in our country. He has rightly and' timely 
mentioned the factors and difficulties which 
are likely to imperil the implementation of the 
Second Five Year Plan. He has appealed to us 
to tighten our belts in order to see the Second 
Five Year Plan a success hy 
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achieving self-sufficiency in the field of 
agriculture as well as of industry. 

Sir, on this occasion I would like to confine 
my observations only to the agricultural field. 
How to achieve self-sufficiency in the field of 
agriculture on a permanent basis? This is a 
very serious problem. In fact the attention of 
our First Five Year Plan was mainly focussed 
on agriculture, and we have embarked on 
major irrigation and power projects. In spite 
of this I may humbly submit that we were 
unable to achieve much success in nearing 
self-sufficiency of food. Agriculture is the 
biggest industry in our country. Nearly 5 crore 
acres of land are under cultivation. I think 
there is no other country in the world which 
possesses cultivable land of this magnitude. 
But the profession of agriculture is not an 
industry with our people. To them it is a 
dharma or a way of life. They will not take it 
as an industry, and I am afraid that the 
Government also is not treating this on that 
footing. We have often pleaded that adequate 
credit and other facilities should be provided 
to the kisan, but our efforts in this connection 
have not succeeded. Moreover, let us analyse 
and assess how far we could achieve our 
objects in the First Five Year Plan. Land 
reforms as the Planning Commission itself 
had admitted, were not introduced in each and 
every State. We intend to introduce or to 
impose optimum or maximum holding but it 
has not been done in every State. The result is 
that the rich peasantry in our country is very 
much in suspense. They do not know still 
where they stand. Because of this uncertainty 
they are lacking enthusiasm, there is lack of 
incentive and impetus. Resultantly, the 
required capital is not flowing into the field of 
agriculture because of this suspense. As 
regards the small cultivators, we have not 
been able to provide them with credit 
facilities. Moreover, we could not still 
enhance their position as to enable them to 
adopt all the modern methods which are 
necessary to improve  the technique of 
cultivation 

in this country. As regards the tenants, we are 
still unable to provide enough protection to 
their rights. We also could not guarantee 
living wages to the landless agricultural 
labourer. Because of this suspense I may say 
that in the whole agricultural field a sort of 
uncertainty is prevailing, and people are not 
feeling enough incentive to improve the 
methods of agriculture. In all other respects 
we often plead for adoption of modern 
methods, but in matters of agriculture we 
want to go back to the olden and obsolete 
methods. It cannot be done like that. If we 
want to improve our agriculture, we must 
introduce better modern methods, and better 
seeds and better manure must be provided to 
the cultivators. 

Coming to the question of food and food 
prices, I do not want to dilate very much upon 
this, because it has been referred to at length. 
But I want to impress one thing here that the 
scarcity of food is mainly due to failure of 
crops. Since three years the country has been 
facing drought conditions in some places and 
excess rain in some other places, and as a 
result, the food crops are failing regularly. 
The figures show that there is a steady 
increase in food production. But in my 
opinion the sources of obtaining these figures 
are still the ill-paid patwaris who have got 
their own conventional and traditional ways 
of keeping records. Therefore, we cannot rely 
very much upon these records. As a 
permanent solution to this question, I want to 
put before the House that before every season 
Government must fix some prices which must 
be remunerative for the cultivators, and 
subsequently Government should evolve 
some agency for procurement also. In that 
case only, we can check up this illicit 
hoarding. I am confident that Government 
will successfully deal with this scarcity of 
food and in course of time, it will be able to 
check up the soaring of the prices also. 
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[Shri S. Channa Reddy.] 
Then, I want to mention something about 

the economic situation in the rural side. 
Whatever may be the rate of our progress, 
whatever may be the increase in our per 
capita income, the condition of rural people, 
economically, has not shown any signs of pro-
gress. The reason for this is for the economists 
to explain—why, in spite of the increase of 
per capita income and in spite of the overall 
progress in every field, the rural side is 
presenting a deplorable picture. In my humble 
opinion, it is because, there is a great pressure 
on the agriculturist and unless this pressure is 
diverted to some other occupations, the 
purchasing power of the agriculturist and the 
village artisan and other people cannot be 
improved. For this, I fervently appeal to the 
Government to open centres for imparting 
technical and vocational training to the 
country youth at every centre of the National 
Extension Block. Much is said about the 
National Extension Schemes and the 
Community Projects. But these projects also 
are hot achieving any sizable success in 
enhancing the purchasing power of the 
villagers. 

Lastly, I would like to mention about the 
administration. I am pained to say that our 
administrative set-up is not keeping pace with 
the day-today development of our country. 
They are moving in the same gear of bure-
aucratic set up, and in different States, the 
systems are different. In the Andhra Pradesh 
Totenham system, which dates back to the 
days of the East India Company is still 
followed and they take pride in saying that it 
has stood the test of time. It is high time that 
our Central Government evolved a common 
type of administrative system for the entire 
country to dispose of the business at all levels. 
Moreover, I regret to say, we are unable to end 
corruption. On the other hand, it is increasing 
daily by leaps and bounds. Unless we give 
some sort of relief to the common man, unless 
we make him contented by ending  corruption   
and  red-tapism,   I 

feel the confidence of the people will not be 
regained and retained in the ruling party. 

With these few words, Sir, I again support 
the Motion of Thanks. Thank you. 

SHRI D. A. MIRZA (Madras): Mr. Deputy 
Chairman, it is said that the President's 
Address should give us an inspiring account 
of the thi""s that have happened in the past, tu 
., are happening now and that will happen in 
future also. But critics forget that the 
President's Address is normally meant to give 
us an indication of the legislative programme 
of the Government. In his Address, the 
President has well surveyed the political, eco-
nomic and social development of our country 
since we met last. All these spheres he has 
covered in his Address, but one thing he has 
not. He has not mentioned anything about the 
political morale of the country which is very 
essential for the advancement of our nation. 
Though the President has not touched that 
point, yet, our Chairman, in his address 
thanking the Members for the felicitations 
offered to him on his re-election as the Vice-
President of our country, made us understand 
that a country with no political morale is sure 
to be doomed. Sir, ' self-discipline, self-
knowledge and self-control are the three 
things that lead to progress. 

[THE VICE-CHAIRMAN      (SHRI    P.    S. 
RAJAGOPAL NAIDU)  in the Chair.] 

We as Members of Parliament, are the real 
representatives of dumb-millions, our 
country-men. It is our duty to see that there is 
no fall in the political morale of the country 
and try to recover what we have lost. We have 
to admit, Sir, that there is a progress decline 
in the political morale of our country today, I 
am sure, we the Members of Parliament— the 
representatives of our nation— will try to 
recover the lost morale. 

Sir, the President, in his Address, has dealt 
with the food problem    of 



625       Motion of Thanks on                   [ 17 MAY 1957 ]       President's Address 626 

our country. The food problem, no doubt, is 
not grave, let me say, but it is quite 
unsatisfactory. I have travelled throughout 
India, from Kanya Kumari to Jullundur, from 
Bombay to Calcutta and to other parts, but let 
me tell you the problem of food about which 
so much is spoken, is not grave, but it is 
unsatisfactory. The only thing that I have to 
say is that prices have go y*up—50 to 70 per 
cent. Prices have soared up and in the self-
sufficient State which is called the granary of 
the South, the price of rice has gone up. A 
Madras measure is today costing Rs. 1-4-0 or 
Rs. 1-8-0. Our late lamented Food Minister, 
Shri Rafi Ahmed Kidwai. did a great service 
to our country by abolishing controls. He 
made India a self-sufficient country. He never 
went to foreign countries with a begging bowl 
for alms to feed his countrymen. Imports were 
not encouraged. Everything was well settled. 
But what has become of the same policy 
which was originated by Shri Rafi Ahmad 
Kidwai and pursued by the Government? To-
day, we are having one of his desciples, one 
of his devotees, as the Food Minister. I am 
confident that the Food Minister will rise 
equal to the occasion and see that the food 
problem is solve-ed. What is freedom, what is 
swaraj to the common man? Let Rama rule or 
Ravana rule. What he wants is food, he wants 
clothes to cover his body and he wants a 
house to live in. I am quite confident that our 
Food Minister will do his best and see that 
India is self-sufficient in regard to food. 

Sir, there was a lot of talk, a lot of 
criticism, from some Members of the House 
and, especially, from an hon. Member, my 
friend, Mr. Rajah, who came out with a 
vehement attack on the foreign policy of 
India. In his criticism, Sir, he wants that India 
should come out of the Commonwealth. 
Outside this House a reference was made to 
the Commonwealth of Nations as a den of 
imperialists. Sir, I agree with my friends 
when they say that the Commonwealth of 
Nations 

18 RSD—6 

was a den of imperialists. But it was so some 
time back or a decade ago. Now, the things 
have changed. Now, most of the democratic 
countries are Members of the Commonwealth 
of Nations. Ghana is admitted as a Member. 
Because India is a Member of the 
Commonwealth of Nations today, it acts as a 
great brake to the imperialist and 
revolutionary activities of the imperialist 
countries there. It is India, Sir, which cried a 
halt to the activities of Britain in Egypt. It 
was India, Sir, which solved the problem of 
Egypt, the problem of the Middle East, 
because it happened to be a Member of the 
Commonwealth of Nations. Sir, our country 
is represented by one who is called Rasool-u-
Salam by the Arab countries, and the 
Christians say that he is the incarnation of 
Christ; Muslims call him the Prophet of 
peace. And let me say, Sir, that he is the 
incarnation of Vishnu. He is there to relieve 
the misery not only of India, but of the whole 
world. With such a man there India's foreign 
policy is quite safe. 1 think that it will be a 
folly on our part to walk out of the 
Commonwealth of Nations. 

Sir, I will just say one thing more. There is 
a feeling in the South that it is completely 
neglected by the North. There is a movement 
there which has gone deep, and parties have 
been formed which are known as the Dravida 
Munnetra Kazhagam and the Dravida 
Kazhagam and they are propagating that the 
South is neglected and ignored by the North. I 
suggest, Sir, that in order to remove all these 
misunderstandings, that have been existing 
there, it would be advisable for our 
Government to have its summer capital in the 
South. Sir, you know that during the summer 
days it is practically ompossible for us to 
meet here during the months of May and 
June, and it will not be in the interest of the 
Government machinery also to work in Delhi 
in these hot days. Therefore, why should not 
the Government, as a gesture of friendship 
and love for the South, shift its capital    
during the    summer    either    to 
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[Shri D. A. Mirza.] 
Hyderabad or to Bangalore? I think 
that will clear all the misunderstand 
ing that exists today between the 
North and the South. No doubt, Sir, 
the D.M.K. Party may not be a 
powerful party now, but let me tel) 
you that it is a dangerous party. 
Although in minority it is a powerful 
minority today. And I will not be 
surprised if it becomes a great rival 
to the Congress in the next general 
elections. To avoid all that, Sir, 1 
tl.vink it will be in the interest of the 
Government and in the interest of 
our country as a whole if we have a 
second  capital  somewhere  in the 
South, say, either in Hyderabad or in 
Bangalore. 

Then, Sir, there is only one thing more. Our 
President has done a great service to us by not 
speaking about Kashmir very much. Sir, in 
season and out of season, and during the 
Budget session and whenever the internal 
policy of India was discussed or the 
international policy of India was discussed, 
this Kashmir issue used to figure most here. 
Kashmir has become a nightmare to us. Sir, 
the people know that Kashmir is an integral 
part of India, Kashmir is India and India is 
Kashmir, where is the question of discussing 
Kashmir at all? Therefore, Sir, the President 
has done a great service by not speaking about 
Kashmir so much. I would, therefore, appeal 
to the Members of this House to refrain from 
speaking on Kashmir for some time. When 
Kashmir is India, where is the question of our 
discussing it? Then the people may think that 
there is something fishy about it. Ignore it, 
whatever may the foreign powers say. 
Kashmir is ours. I do not think it is advisable 
for us to speak about Kashmir in season and 
out of season, as a subject of controversy. 

SHRI VIJAY SINGH: Mr. Vice-Chairman, 
Sir, at the fag end of the day I do not want to 
inflict a long speech on the friend Members 
of the House.   I will, therefore, take only   a 

few minutes to make a few salier. points. 

Sir, I rise to support the Motion c Thanks 
that has been moved by Pand: Algu Rai 
Shastri. This is, Sir, unique occasion when 
this Parliamen is going to debate about this 
Motior Ordinarily, in a democratic countrj 
the Head of the State addresses Parlis ment 
only once a year. This year w have two such 
occasions. This yea we are also celebrating 
the centenar of the great revolution that took 
plac in 1857. The President in his Addres 
mentions about this as under: 

"We meet here today one hundre years 
after the great rising whie began in 
Meerut and spread ove considerable parts 
of India. Tha was the first major challenge 
t foreign rule and it threw up notabl 
figures,  famous  in  India's history. 

Sir, our country is an ancient on< There are 
no doubt, also other ancien countries in the 
world, such as Egyp Greece and Rome, but 
their past civili sation is dead and gone, and 
that i not so with our country. But, Sh when I 
look back upon the course 0 Indian history, 
it seems to me tha though our national spirit 
was nc dead, yet it was lying dormant. Atth 
time of the 1857 revolution, societ; had gone 
very conservative. It wa divided into several 
watertight artifi cial compartments. There is 
a ver; good book that has been just publish 
ed by the Publication Division of th 
Government of India, I mean the boo. on 
1857 by Dr. Sen. It gives us a ver good 
picture of the society and th state of the 
country that existed a that time. Sardar K. M. 
Panikkar, i his famous book "Asia under 
Wester Dominance", has stated that thi 
stagnation and conservatism came int India 
with the landing of Vasco d Gama at Calicut 
nearly 500 years fror today. Whatever may 
be the date, : is for the historians to decide, 
but th fact remains that when the people i 
India began their 1857 struggle, the; were 
not only fighting against th foreign rule, but 
they were also fight ing against the forces of 
conservatisr 
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and the forces of casteism and lethargy that 
had taken hold of the country. Normally Sir, 
when we discuss the Address, we discuss 
about the then existing state of affairs, and it 
is right too. But on occasions like this we 
should take a panoramic view of history and 
see what we were 100 years before, what we 
are today, and what we want to be. The Presi-
dent in his Address has appealed to the 
Members of Parliament to rise to the 
occasion. It is in this context of historic 
development of our country that we, 
Members of Parliament, should realise our 
responsibility and do our utmost to help our 
country in its forward march. 

Sir, there is yet another factor. Ten years ago 
our country became independent and soon after 
that we gave ourselves a Constitution.   That is 
the Constitution that we have today,      a 
democratic,    republican,  Constitution. Since 
then we have had two general elections.   This 
is a very big event in the history of the world.   
We are now classed as the biggest democracy in 
the world.    Members speaking from that side 
of the House as well as from this side have 
referred to the general elections that have just 
been completed. But we must bear one thing in 
mind, and that is that we should not     be 
complacent about the situation that we see  in  
this  country.    Members  have .  said that by 
holding two general elections in the country we 
have laid firm foundations of a democratic 
society.   I am prepared to agree that we have 
laid the foundations of a democratic society, but 
we do not know whether the foundations have 
been firmly laid. The foundations   are not yet 
firm. Yet, fissiparous   tendencies, separatist 
tendencies, are strong in the country. The 
results    of the last    general elections bear 
eloquent tesimony to this. Whatever be the 
parties to which we belong, whether we   are 
Communists.   Congressmen, Socialists, Hindu 
Mahasabha people or anything else, I have      
no hesitation in saying that each one of us  is  
guilty  of  giving  rise  to  these forces.    Now, 
that the elections    are over   and we are sitting 
here in this 

calm and dispassionate atmosphere, we must 
seriously think of where we are taking the 
country to. As Mr. Akbar Ali Khan said 
unless and until we do something to educate 
our masters, the fate of democracy in India is 
not safe. 

We all talk of planning. It is good that we 
should talk about planning, but planning does 
not merely consist of the construction of big 
roads, bridges, hospitals, factories, etc. 
Planning is essentially planning to reconstruct 
human conduct, to reconstruct society. Man is 
more important than machines, and in our 
planning we must never forget that we must 
plan for proper type of society. The problem 
today is to safeguard the independence, inte-
grity and unity of the country. Everything that 
helps in safeguarding the integrity of India, 
the unity of India, is good. Everything that 
goes against this is bad. Therefore, all these 
separatist tendencies that are working in the 
country, whether it is parochialism, whether it 
be communalism, whether it be casteism, 
must be rooted out. A year ago, when I was 
speaking in this House, I drew the attention of 
the Government to the fact that we must do 
something in that direction. Within a few 
months, the hon. the Home Minister and the 
Prime Minister also talked of this that we 
must pass some sort of legislation to deal with 
these communal and separatist forces. I think 
that the time has now come when we must 
seriously consider about this. 

Now, I have to talk about four more 
subjects. They are the food problem, the 
housing problem, our Budget and the water 
and industrial problem of Rajasthan. 

THE MINISTER FOR REHABILITATION 
AND MINORITY AFFAIRS (SHRI MEHR 
CHAND KHANNA): Take the last one first. 

SHRI VIJAY SINGH: The food problem 
has been dealt with at length, and therefore I 
will not say anything about it.    As Khannaji 
said, I would 
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[Shri Vijay Singh.] take the last one first 
and I will just say a few words about all these 
points. First, I will take up the Budget. I am 
not an expert on financial matters and I cannot 
give any lengthy discourse on the problems 
that the Budget has presented before us. I 
would just like to draw the attention of the 
House to the fact that we have committed our-
selves to the successful implementation of the 
Second Five Year Plan. Those of us who are 
familiar with the history of Soviet Russia 
know that during the first two or three Five 
Year Plans Soviet Russia had to undergo 
tremendous hardships. In order that our 
children and we ourselves live a better life, it 
is essential that some extra taxes should be 
imposed, but tnere is one aspect to which 
attention has been drawn by Members and to 
which I draw attention and that is that earning 
is important but spending is also equally 
important. Today the people will not mind the 
taxes that are being imposed provided 
Government avoids wasteful expenditure and 
checks corruption. Attention has been drawn 
to this problem of corruption by Members in 
this House. We hear about corruption outside 
also. There is wasteful expenditure also. 
Therefore, so far as the Budget is concerned, I 
would like to say that you must be careful 
about the expenditure side also and you 
should not think that you need not be careful 
about the expenditure side. If you are not 
careful about the expenditure side, people 
would certainly grudge the extra taxation that 
is levied upon them. Not only that, they would 
also grudge the legitimate taxes that they 
should pay, because when people pay taxes, 
they expect that you would make good use of 
the money. 

Another thing that I would like to say in 
this connection is that there is a lot of 
speculation going on in our society. We have 
pledged ourselves to a socialistic society, and 
I cannot understand a socialistic society and 
speculation existing side by side. No- 

where in the world have we seen a socialistic 
society encouraging speculation. Today, we 
talk about the food shortage. How is it there? 
It is because of the speculators. Therefore, if 
we call ours a socialistic society, then we 
must discourage speculation or rather ban it, 
because this sort of double thinking, 
speculation on the one side giving rise to 
capitalistic tendencies and the Government 
thinking in terms of socialism on the other 
will not lead us anywhere. 

Then I come to housing. I would like to 
make a few suggestions about it. One is that 
we must make more of indigenous materials. 
Nowadays we are making a liberal use of steel 
and cement, while we can certainly do away 
with these things. How to do it? How to do 
this is for engineers and technicians to say, 
but as a layman I offer this suggestion that in 
order to relieve the housing problem and to 
save foreign exchange, we must make less and 
less use of cement and steel and more and 
more use of lime and other indigenous 
materials. Another thing about the housing 
problem is that we are building so many 
palatial buildings. Look around Delhi. Many 
palatial buildings have gone up. But there are 
so many buildings lying vacant in the 
countryside. There are the old palaces of the 
Maharajahs. Certainly, some of the offices can 
be shifted from Delhi to these places. But as a 
matter of fact there is a struggle between 
bureaucracy and democracy. We may decide 
that some of the offices should be located in 
the countryside, but the officers do not like to 
go there. They have got many amenities in 
Delhi, educational facilities for their children, 
etc. For one excuse or the other they do not 
want to go from Delhi. This is a problem 
which we will have to consider. 

Then, I come to the water problem of 
Rajasthan. We are all taking about food but 
water comes before food.   Members of this 
House may not 
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have any idea of the conditions in Rajasthan. 
There are villages where people have to go 
some 20 miles to fetch water. You may not 
provide water for their irrigation, but certainly 
the Central Government which has got the 
welfare of the people at heart must provide 
them with drinking water. How can the 
Central Government help? Recently, the 
Central Government dug a tube well. It is a 
very good tube well. It gives 61,000 gallons 
per hour, but it is not possible for private 
parties to dig such wells. I would therefore, 
appeal to the Central Government to step in 
and dig such wells and then hand them over to 
the State Government. It is not within the 
financial resources of the State Government 
even. This water problem of Rajasthan, 
especially in Jaisalmer, Bikaner and other 
areas, is a very acute one and I hope the 
Central Government will do the needful. 

Then, about the industrial problem of 
Rajasthan I have already spoken. There are a 
lot of minerals available in Rajasthan and we 
can tackle this problem. Rajasthan is a 
backward State.     It is said that the . . . 

SHRI H. P. SAKSENA (Uttar 
Pradesh): May I enquire from my 
hon. friend as to what happened to the 
Paniwallah     Maharaj discovering 
plenty of water in Rajasthan? 

SHRI VIJAY SINGH: I am glad Mr. 
Saksena has drawn my attention to the 
Paniwallah Maharaj. If I may say so, he was a 
big hoax and he could not do anything. As a 
matter of fact, Government spent a lot of 
money on him for nothing. Sir, I do not want 
to take much time of the House. Rajasthan is 
a backward State. We say that the strength of 
a chain is determined by its weakest link. 
Rajasthan is the weakest link in the country, 
and the Centre should come to its help in the 
interests of India as a whole.   Thank you, Sir. 

THE VICE-CHAIRMAN (SHM P. S. 
RAJAGOPAL NAIDU): The Government will 
reply to the debate on Monday. The House 
stands adjourned till 11 A.M. on Monday. 

The House then adjourned at six 
of the clock till eleven of the clock 
on Monday, the 20th May 1957. 


